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FINANCIAL COMMITTEES—1970-71
(A REVIEW)

SECRETARY : Sir, Ilay on the Table
a obpy of the “Fimancial Commitiees, 197071
(A Review)”,
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MESSAGE FROM RAJYA SABMA -

SBCRETARY : Sir, T have o report the
following méssage received from the Secretary
of Rajya Sabha :—

“In accordance with ths provisions of rule
127 of the Rules of Procedure amd Con-
duct of Business in the Rajya Sabha, I am
directed to inform the Lok Sabha that the
Rajya Sabha, at its sitting held om the
25th June, 1971 agreed without any amend-
ment to the maintenance of Internal
Security Bill, 1971, which was passed by
the Lok Sabha at its sitting held on the
18th June, 1971."

e —

DEMANDS FOR GRANTS®, 1971.72—
Contd.

MINISTRY OF COMMUNICATIONS

MR. SPEAKER : The House will now
takc up discussion and wvoting on Demand
Nos. 90 to 94 144 and 145 relating to the
Ministry of Communications for which 4 hours
have been allotted.

Hon, Members present in the House who
are desirous of moving their cut motions may
send slips to the Table within 15 minutes
indicating the serial numbers of the cut
motions they would like to move.

Shri Rattanlal Brahman. This s, very
interesting. He wants to speak in Nepali,
So far as our own languages are concerned,
we are allowing them, Now, I put it to the
House whether he should bs allowed to speak
in Nepall. 1 am not going to take up the
responsibility for it, Tommorrow some member
may want to speak in Freach or in Spanish.

SHRI S. M. BANERJEE (Kanpur): A
Bill was moved in {his House by Dr, Maitreyi
Bose that Nepali should be included in the
Eighth Schedule of the Constitution. That
Bifl was rejected. Thowgh she was & Bengali,
she was elected from Bdarjecling. Now, Sbri
Rattanial Brahman has been clected from
Dartjeeling. He can speak only in Nepall.
The question is whether an Indian oitizen
elected from Darjocling, kmowing only Nepsll,
should be allowed to speak in that language Or
not it this Heuse,

1 R——
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“Moved with the recommendation of the President,
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MR, SPEARER : Originally wo had two
languages, Of coursa an exception was made
in the case of a few South Indian languages.
Now we are going beyond eur own languages,
the languages mentioned in our Constitution.
I leave it o the House. Since no one under-
stands it, it is much better to give us a written
text which we will get translated.

SHRI SEZHIYAN (Xumbakonam) :
Articlé 120 (1) of the Constitution says :

“Notwithstanding anything in Part XVII,
but subject to the provisions of article 348,
business in Parliament shall be transacted
in Hindi or in English :

provided that the Chairman of the Council
of States or Speaker of the House of the
People, or person acting as such, as the
case may be, may permit any member
who cannot adequately express himself in
Hindi or in Engligh 1o address the House
in his mother tongue.”

Here there is no refercnce to one of the
languages in the Eighth Schedule. So, the
Speaker can allow it.

SHRI SANT BUX SINGH (Fatehpur).
There should be no difficulty in allowing a
member to speak in his mother tongue. But
a problem would arise in this way, If you
allow a person to speak in Nepali today there
may be people from Goa who may want o
speak in Portugucse or people from
Pondicherry who claim that French is their
mother tongue Then, there would be no
limitto it, So, I would request the hon,
Member not to imsist on speaking in Nepali.

SHRI SEZHIYAN : The position is
slightly different. A member can be allowed
to speak in his mother tongue provided he
gives a translation. Only simultaneous
translation may not be providled A member
can express himself in his mother tongue if
the Speaker allows it. The translation
provided by him would be incorporated in the
proceedings,

SHRI H. N. MUKBRIEE (Calcutta-
North Bast) : 8ir, if you will permit ow, 1
would like to say that perbaps a rigid and
legalistic stand ia not mnecemsary because in
West Byogal Nepali languags iy aiready
rocoghised and in this Parliahent esrhies, as
Shri Banotjes tald you, thess has betn &
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movement o sce that Nepalese ig fochyfed
in the Eighth Schedule. partico.
farly in view of the strained relations existing
today between India and Nepal, I think we
better not stand on technicalities and you can
extend this right to the member,

SHRI SAMAR GUHA (Comtai): Sir,
just now an hon. Mcmber raised the point
that a parson from Goa may clhim to speak
in Portuguese and a person from Pondicherry
in French, That objection does not stand
because a sizable number of the electorate in
West Bengal speak Nepalese language.
Similarly, if a sizable number of the electorate
in Pondicherry speak French or a sizable

number of the eleclorate in Goa speak
Portuguese we will provide them also this
facility of speaking in that language,

SHRI R. V. BADE (Khargone) : Since
the translation has been provided, there should
be no objection.

MR. SPEAKER : Originally, the pro-
ceedings could be conducted only in English
or Hindi. Then it was relaxed a bit in the
cas¢ of certain languages of our own States,
three or four of them. New, it is mot a
question of prestige, or putting an bon.
Member into difficulties or taking into account
our relations with a neighbouring country.
The question is whether we are prepared to
make such exceptions in future or this is going
to be one single solitary case, to be treated
2s an exception,

SHRI SEZHIYAN: This is not an
exception, Even previously, when the floor
language was only Hindi or English, members
from Tamilnadu used to speak in Tamil, after
giving an advanced copy of the speech. Oaly
simultaneous translation may not be there,

MR. SPEAKER : The only excoption
we hiave made in the case of a foreign language
was Engli:h, and that too will be disconsinued
after some time,

SHRI DINEN BHATTACHARYYA
(Serampore) : Nepalese fs not a foreign
language. So, if you mot atlow people to
sposk in Nepalese it will barm our nstionsl
interest.

MR, SPEAKER : In our upiversif
we allow so many langiages to be tayght, not
only Nepaiees bot siso Tibetan acd Chines,
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Ebr, Speaker] Demano No. $0-Mivisrey of Cou-
The d\lﬂﬂon fs what we should aliow MUNICATIONS
m&,‘:“,ﬂ;ﬁ in Cingee "% MR, SPEAKER : Motion moved :

SHRI DINEN BHATTACHARYYA :
Do not mix up things, In West Bengal
we hava a large number of people of Nepali
righ who speak in Nepalese. They have
fove for their language. How can you
prevent them from speaking im their mother
toague ?

MR, SPEAKER : It is not a gquestion
of a controversy, Here is a case where we
are making an exception in the case of a
language which is outside the Constitution.
Should we treat it as an exception, not o be
treated as a precedent 7 T leave it to the
House.

SHRI INDER J, MALHOTRA (Jammu) :
It should be an exception,

H_R. SPEAKER : Yes, it will be an
exception,
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“That » sum not exceeding Rs. 19,131,000
including the sums slready voted ‘on
account’ for the relevant services be
granted to the President to defray the
charges which will come in course of
payment during the year ending the 3lst
day of March, 1972, in respect of
*‘Ministry of Communtications®,”

DemMAND No, 94—OtHErR ReveNue
EXPENDITURE OF THE MINISTRY OF
COMMUNICATIONS

MR, SPEAKER : Motion moved :

“That a sum not exceeding Rs. 42,47,000
including the sums already wvoted ‘on
account’ for the relevant services be
granted to the President to defray the
charges which will come in course of
payment during the year ending the
315t day of March, 1972, in respect of
‘Other Revenue Expenditure of the
Ministry of Communications'."”

DEeEMAND No. 145—OrHER CAPITAL
QUTLAY OF THE MINISTRY OF
COMMUNICATIONS

MR, SPEAKER : Motion moved :

“That a sum not exceeding Rs, 2,19,80,000
including the sums already voted ‘on
account’ for the relevant services be
granted to the President to defray the
charges which will come in course of
payment during the year ending the 3lst
day of March, 1972, in respect of ‘Other
Capital Outlay of the Ministry of
Communications'."”

DEMAND No. 91-~OVERsEAS CoM-
MUNICATIONS SBRVICE
MK. SPEAKER : Motion moved :

“That a sum tiot exceeding Rs. 3,1£,23,000
be granted 10 the President (0 complere
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DedaND No, 92—Posts AND TeLE«
GRAPES (WORKING EXPENSES)

MR. SPEAKER : Motion moved :

“That a sum ©not exceeding Rs.
1,86,90,41,000 be granted to the President
10 complete the sum necessary to defray
the charges which will come in course of
payment during the year ending the 3lst
day of March, 1972, in respect of Posts
and Tekgraphs (Working Expenses)”.

DeMaAND No. 93—Posts AND TELE-
GRAPHS~DIVIDEND TO GENERAL
REVENUES, APPROPRIATION TO
REsBRVE FUND, AND REPAY-
MENT OF LOANS FROM
GENERAL REVENUES
MR. SPEAKER : Motion moved :
“That a sum not exceeding Rs.
19,42,63,000 be granted to the President
to complete the sum necessary to defray
the charges which will come in course
of payment during the year endingthe
Jist day of March, 1972, in respect of
Posts and  Telegraphs—Dividend to
General Revenues, Appropriation to
Reserve Fund and Repayments of Loans
from General Revenues”.

DeEmAND No. 144- CapiTaL OvUTt-
LAY ON Posts anp TELL-
GRAPHS (NOT MET FROM
REVENUE)

MR. SPEAKER : Motion moved :

“That a sum not exceeding Rs,
69,70,00,000 be granted to the President
fo compi:te the sum necessary to defiay
the charges which will come in course of
payment during the year ending the 31gt
day of March, 1972, in respect of ‘Capital
Outlay on Posts and Telegraphs (Not met
from Revenue)’.”

“*SHRI RATTANLAL BRAHMAN
(Darjeeling) : Sir, the Minister for Com-
Munications s trying to paint a rosy picture
“; cover the anti:psople, anti-labour policies
of his Congress Government. His Govern-
Ment is tajking of effciency in Its Depart-

Lo
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ments, fair deal to its employees and workers
otc. but in practice itls pursuing out and
out anti-people policies and aati-laboys
policies,

Work in the Posts and Tclegraphs Depart-
ment has increased manifold in recent times,
What about the staff strength ? Was jt
increased in proportion to the increased
volume of work ? No. Has the Goverament
increased the facilities to its employees ? Na,
Has the Government increased facilities to
the public in recent years 7 Not much. Than
what is there to be proud. 1 could not find
any reason for his proudness.

The hon, Minister, Shri Bahuguna had
a surprise check at the Gole Post Office, He
found a large number of letters weare lying
there, Immediately he called the Press
people, and told them that he is going to
take strong action against those responsible.
And all papers had given this news under
big headings and praised Shri Bahuzuna,
Ministzrs and officials if they are having
periodical and  surprise check-ups im their
respective  departments it is good. But
instead of understanding the problems being
faced by the employees and workers, if the
Ministers and officials try to put the blame
on the ordinary employees and workers for
the administration’s and the Governmont's
failure, then these check-ups and surprise
visits will be a mockery. If my information
is correct, the day when Mr, Bahugupa had
a surprise check-up in the Gole Post Offica,
the Post Office people roceived 570 bags of
post against the average 350 bags of post.
Not only that, 142 man hours less oa that
day. Thisis not the fault of the poatal
smployess. When there is an increased
volume of work, it is the Department’s daty
to see that additional stafl is provided to clear
the excess post. But here the Departmegt
had not tsken any action in this regard,
On the contrary, the hon. Minister, Shri
Bahuguna tried to get publicity at the expense
of the poor employees.

The Government is telling that & is
giving cfficient service. What effizient service ?
In the modern world when the various opup-
tries are increasing their communication
services to its people, in our country we am
going backward. The Government hag stoppad

** Thw atiginal spasch was delivered in Nepali,
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e evening post dclivery, that is the last
post in thy day, It has abolished the fixing
of delivery date stamps on the letters in the
name of streamlining the department ; it
is not going to give the copy of a phonogram
to Hs customers ; it is not going to deliver
the telegrams iu the nights unless the person
who is sondfng the telegram spends another
udditional 20 pafse for the words ‘night
defivery’, Are all these things created to help
the people or to show the department’s
efficienty 7 Certainly not. The Ministers and
officials notd not bother about their communica-
tions, They can use wireldss, telex and other
communication services which are at their
iwposal. But when the common people go
10 the post officd to send telegrams to their
pelatives or friends about some urgont matters,
they have to pay 20 paise more. The hon.
Minister can argue that the increase of 20
pafse is for telegrams which will be delivered
ju the night time only. But I want to ask
the hon, Minister one question. Bven if [ am
sending 8 telegram in the morning, what is the
gusrantee that it will reach before night ?
Now-a-days ordinary, even urgent telegrams,
and that too to nearby places, arc being
delivered afer 24 hours. If you ask the
reason, the department’s reply is that some
lines were ‘kharab’., So, if you want that
ths telegram which you are sending even in
the wmorning should reach at least in the
night, you have to pay 20 paise more. This
ia a big exploitation on the ordinary people.
Now can the Minister clam efficient and
cheap service ? Is the stopping of evening
delivery a progressive step ? Then abolition
of fixing delivery-date stamps, is it really to
streamline the department ? Certainly not.
It is only with a view to cheat the people
from knowing the fact that the P & T emp-
joyoes in Jess nambers are doing more work,
If not, then what else ?

In the recent labour meeting, the Govern-
ment spokesman told that the multiplicity
of the Unions bhas not only weakened the
Trade Union movement but has also affected
the industrial rolations. But experionce shows
that there is lack of sincerity on the part
af the Government behind such aproach, In
‘tive case of PAT Department, it is the adminis-
tration which s directly patronised, encoura«
#d and ultinmately recognised rival Federa-
tion immediataly after the token strike of the
19th Septeinber, 1968 white recognition o
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the ecstablisked Federation, the National
Federation of the Posts and Telegraphs
Employees, was withdrawn, Thore was an
agresment botwesn the P & T Administration
and the recognised Union in the background
of Realignment Scheme that the Government
will not grant recognition to any rival Unions/
Federations inthe P & T services, But the
Government Is patronising the formation of
such rival Unions with the sole object of
weakening the P & T Trade Union movement,
What else can be a better example than this
about the hypocrisy of the Government ? The
Government is telling that it wants to stabilise
the relations between the employers and
workers in the industries. But in reality,
it is pursuing out and out anti-labour policies.

For Extra Departmental employees, the
quantum of interim relief of Rs. 8 and Rs. 4
was granted by the Government on the recom-
mendation of the Central Pay Commission.
It is grossly inadequate They should b
given at least Rs 15 asinterim relief. The
Exira Departmental employees should be paid
pay and allowances at par with the Depart-
mental employees, that 13 the gquavtum may be
fixed in accordafice with the house of work
performed Upiforms, pension, gratuity etc
should be provided to them.

In the Posts and Telegraphs Depattment,
the volume of work has increased severa
times, but the Department instead of recruit-
ing more persons to meet the increasing
volume of work, imposed a ban on creation
of posts. This ban on creating posts should
be removed as this imposes extra workload on
the existing staf. 1In the telephone billing
work, computers are being introduced to kill
the jobs of thousands of employees. On on¢
side the volume of work has increased
on the other this over-work is being imposed
on the workers and the employees. This is
the wonderful labour policy of the Government.

The Government ig trying to hide its ant-
labour policies by its tall talk of so calied
trade union rights to its employees. But it is
conducting criminal proceedings egalnst one
thousand employees, who had participated 1
the 1968 Central Government to emplﬂf“’;
peaceful strike. It is conducting W
proceedings st 800 employoes !
reasons, P:v':n]:ﬂmi. confirmagions, issue Of
quasi-permanéney certjficates oto, have bech
heid up in thousaads of sases. Six seaployees
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are still out bf aervice, la fhis the Way to
stubilise the relations with the employees ?
50, 1 request the Goveroment to withdraw
theso criminal and deparimental proceedings
and re-instate all these victimised in the
Dlmto

Sir, I think, a gross inmjustice has been
made to West Bengal by shifting the inter-
national tele-communication channels operating
between Calcutta and Australia, Hong Kong
and Japan from Calcutta to Bombay. Itis
surprising that the reason for shifting has
never been made known to the people of the
couniry, particularly of West Bengal, It 15
not a fact that an expert Committec on the
suhject preferred Calcutta to be the ideal place
for the unit to that of Bombay., Had not
the employees of the unit senta Memoran-
dum to the Home Minister in this regard ?

Sir, T would also like to call the attention
of the Minister though you to the injustice
done towards the P. and T workers in my
local region, ¢ g Darjecling and Sikhim,  The
employees have been deprived of the hill allow-
ance which even the British had allowed them.
They arc also faced with extreme difficulties
regarding living quarters which aie non-existent
1n many of the hil arcas

SHRI SANJEEVI RAO (Kakinada) :Sir,
1nst to suppost the Demands for Grants
relating to the Minstry of Communications.
The ministry has done commendable work
and deserves the whole-hearted support of the
House, I want the munistry to remember
that communication is the lifcline of progress
and prowperity, pacticulary so in a developing
country. Ths minister should carefully study
the vartous problems facing the mimstiy and
I would like to put forward some useful
suggestions for his consideration.

In the rural arcas, each village should
have a modern post office with 8 savings bank,
telegram and telephone facilites, There is a
great demand for telephonos from all parts
of the country and due to the shortage of
telephones and other oquipment, a great pro-
bom has been created. It can be partially
“ived by increasing the number of public
Gl offices.  § know what good these public
ﬁ‘ offices have done, particulatly to the
taim man, wherever they have been ins-
w‘:ﬂ- Ilearn that there ase 11830 public
= which is wery meagre considering

vastness of the country, All railway
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8 ations, bus stops and places of importance
should be provided with coin box telephoass,
It is not only a public wutility service, but &
commercial service, bringing a lot of revenue
to the department. Therefore, ¢
should be expended as much as possible,

‘We cannot forget that the communications
demand is growing at the rate of 135 to 20 per
cent every year. For increasing the number
of tolephones. We need items like exchanges,
equipment, instruments and cables. To
manufacture these items we need a considér-
able amount of foreign exchange. I understadd
that we are importing Rs. § to 10 crores workh
of equipment, Rs, 10 to 15 crores worth of
cables and Rs. 5 crores worth of exchanges.
In addition, we are importing Ry, 5 érores
worth of components and raw materials
required for the factories existing in the
country.

1 lcarn that the Co-axial projects in the '
country aie drastically affected due to the
acute shortage of telephone cables, There is
one unit, the Hindustan Cables Ltd, in
Roopnarainpur which is producing telephone
cables. But unfortunately it is manufscturing
only 20 30 per cent of the rated capacity, 1 want
to know from the hon Minister what he is
going to do with this unfortunate situation,
particularly, when the country is in acule
shortage of this particular kind of cables.

The story ts not different in the case of
the second factory which they propose to
establish in Hyderabad. The foundation-stone
was laid nearly 7 years back by the then
Industries Midister, It is making a very slow
progress. God only knows when it will staxt
producing cables In this connection, I mast
stress that all efforts should be so streamlined
5o that all restrictions must be removed in
order that the second umit should ga iato
production as quickly as possible.

Certain countriés have taken to aluminjum
tele communication tables to conserve copper.
In our country, we have sufficient atuminjum '
available, So, I want that the Research Wing
of the Minlstry of Communications should
conduct tests extensively to use aluminfumi
cables for communication purposes,

Aslo, there have beenn methods for utilising
underground installstions by adopting digital
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multiplex téchniques. By using this method,
we not only prevent the use of copper cables
but also we will save the expenditure involved
in laying the cables and digging the roads.

1 want to congratulate the hon. Minister
for his fore-sight in taking advantage of the
advanced space technology of global commer-
cial communications setellite system. We are
happy that the setellite ground station at Arvi
has beem completed and it has gone inlo
operation to provide the most modern tele-
communication system. To start with, the
operation via seellite would be with 10 coun-
tries using 38 channels. 1 very much wish
that more funds are allotted not only for addi-
tional channels at Arvi setellite ground station
but alto the work should be stepped up to
complete the work for the second setellite
station at New Delhi, This new setellite
medium not only provides overscas communi-
cations service with circuits of high grade
relinbility and quality but also it is possible to
provide international T, V. relays for national
tedevision broadcasts. I  suggest that the
ministry of Communications in consultation
with the Ministry of Information and Broad-
casting should draw a dynamic, integreted and
optimised long-term national plan for construc-
tioh of setellite stations at various places in
the country for the benefit of international
cothmunications a3 well as national television
broadcasts.

Lastly, 1 come to a subject which is of
paramount importance for the country.

The Indisn Telcphone Industries have
entered into collasboration with Bell Telephone
Manufacturing Company of Belgium five years
ago to manufacture cross-bar system. The
Indian Telephone Industries entered imto an
agreement on the assumption that the lines
wiil be cheaper by this cross-bar system com-
pared 1o the strowger system. According to
the agreement, the Indian Telephone Indus-
tries are supposed to manufacture 100,000
lines per year after three years and 200,000
lings after five years. But, unfortuoately, the
position Is that they are producing only 50,000
lings per year., In addition to this terrible
set-back, the expenditure involved per line on
cross-bar system is Rs. 1600 per line compared
to Rs, 700 per linc on the strowger systom.
1 want that the Minister should go deep into
this matter to salvage ourselves from this
muddie
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Why I am bringing this cross-bar system
is that we are going to repeat the same mis-
take again very shortly. | learn that we are
going to purchase sophisticated vitel micro-
wave system with the Canadian aid. I also
understand that we are going to finalise giving
a letter of intent very shortly, I want you to
systematically study all the techmical aspects
such as trouble-free performance in the parent
company, maintenance probiem, recurring
foreign exchange, technology of state of art,
noise and other transmission considerations
which are normally traded off to cut costs.

Lastly, I want to appeal to you to syste-
matically and methodically consider the points
that I have raised so that the cross-bar debacle
is not rcpeated once again,

Thank you.

SHRI BISWANARAYAN SHASIRI
(Lakhimpur) : I rise to support the Demands
of the Ministty of Communications. The
name itself suggests that it is a public utility
service and 1 am happy to note that this
Ministry is in charge of a dynamic Minister
and I hope he will bring dynamism to this
Department and cater to the needs of the
public in a better way.

While visiting the different post offices in
connection with my work, I notice that the
facilities provided to the offices are not
adequate, Generaily, these offices are under-
staffed, no sufficient working space is there
and even there is no sufficient furniture, This
Department has been practising economy.
But, as it is said, economy should not be
allowed to hamper the efficiency of working.

There is a telephone famine in the country
and the Minister is perhaps aware that the
number of applicants for telephone comnections
will amount to half a million, if not more.
There should be more factories for producing
telephones and other anciliaries for providing
telephones to be subscribers. I hope the
minister will take up the matter in all serious
ness and I urge that one more public sector
plant for producing these things will be set
up in the current year.

In this connection, I come to my State of
Assam. The telephone system is not satis-
factory in that region. Particulady, in the
castere region, the communication eystem IS
vety poor.
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On Octdber 2nd last I had the privilege
10 accompany the Prime Mivister to Assam.
Az the Prime Minister could not fand in
Gauhatt due to bad weathet she had to come
back to Bagdogra.  After waiting for a couple
of hours she was not in & position to contact
Gauhati, She expressed her swrprise how
communication system is very poor in that
castern part of our country. 1 invite the
attention of the Minister to this aspect.
Telephone connection and trunk call cannot
be made from the Eastern part ol Assam to
Calcutta or Gauhati If one gets a connec-
tion he is to be considered as a fortunate
person, particularly from the exchanges which
are lying in the interior parts of Assam.

In this respect 1 would refer to particular
places ke Dhemaji exchange in Lakhimpur
district and Sonari exchange in Sibsagar
district. These two exchanges are in my
constituency. During election time 1 was
never able to contact other parls from those
cxchanges even aficr trying for 4 or 5 days
together continuously. I hope the Minister
will take note of these and try to improve
this position so that we can gel trunk call
fiom those cxchanges.

In Upper Assam region the system of
carrying mail is not satisfactory. There was
1n Northern part of upper Assam no railway
connection previously and mail was carried
by runners. Ewven after the introduction of
railway this system is still there, To provide
quick transport I would suggest that railway
should be utilised for carrying mail from one
place to another place.

Dhekuakhana is one other place where
the department proposed to establish a tele:
graph office. This is in Lakhimpur district.
They decied to establish an office 2 years
back. I saw the PMG of that circle and he
assured me ih Septsmbbr last that it would
be opened,  But, uptill now nothing has been
done. ‘This sort of action indicates inefiicien-
¢y and indifference of the department and
brings diseredit to the Goverament, People
are criticising the departmsat and the
working of the owveroment. This was
assared 2 years back but nothing has been
done, Some of the telegraph posts are now
lying on the ground, Ido not kaow what
the reason fed tho delay is. I request the
Minister W iook isto ihe nistter.
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Regarding employment, I wish to say
this, This department provides employment
to a number of youths. I have one bitter
experience, Whenever a post is advertised,
if a person goes to the necarest post office~I
do not speak about brasch office, 1 am spea-
king about the sub-offices and offices in the
sub-divisional and district head quartets—
nobody can get a proper prescribed form to
apply for the post concerned. I have my
personal experience. In the last meeting of
the Telephone Advisory Committee in Gau-
hati, I raised this point. 1 believe that it
has been done delibérately to deprive certain
persons from applyiog for the posts, T would
request that such things should never happen.
Whenever a post is advertised the form must
be made available and the candidate should
get such form.

13 hrs.

In this connection, I would like to men-
tion another point The Postal Departmeat
uscs to bring out commemoralive stamps.
Since the inception of this Department,
perhaps only one commemorative stamp was
brought out about a person of Assam, There
is a demand made by the Assam Sahitya
Sabha, the Government of Assam and the
Members from Assam for bringing out a
commemorative stamp in 1972 on the birth
cenfenary celebration of a prominent littera-
ture Shri P N Gohain Barua of Assam.
We had made a formal request in this regacd,
but the Philatelic Committee has turned down
the proposal. 1 do not know what the guiding
principle is and what logic is there under
which this commitiee is working. I would
suggest that this committes should not neglect
a certain portion of the country, The people
living in a certain area should not be allowed
to feel that they are neglected or ignored. The
action of the philatelic committes, {8 detri-
mental to the interests of the people. T would
demand that the hon. Minister should make
an inquiry into the working of this commi tes,
This committec has neglected the demand of
the entire people of Assam. It is a umahi-
mous demand made by all the Members of
Parliament from that region, the Govérnmnent
of Assam and the literary associations of
Assam, but the committee has not paid dny
heed to this request, Ide not keow why. If
they go ot working like this, then we shall
be compelied to feal that they are not prephred
to treat the people of Assam on a pat with
the people in the othier pavts of the country,
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I fesl very mdnfy on this point and urge
the hon. Minister to look into this matter.

} With these words, I support the Demands
of the Ministry and request the hon. Minister
through you to see that the communication
system jn respect of postal and telephone
services is improved in the eastern region, and
particulacly in  Assam,

MR. SPEAKER : The debate on these
demands is to continue for 4 hours. So, it
will lgst up to about 3,30 p.m., I think. What
time woyld the hon, Minister like to take ?

THE MINISTER OF COMMUNI-
CATIONS (SHRI H. N. BAHUGUNA) : About
40 minutes, if that much time is available, or
even less, say half an hour,

MR, SPEAKER : We started this debate
at about 12.30 p.m. we shall go on up to 3.30
p.!h

DR. RANEN SEN (Barasat) : The hon.
Minister may speak at 4.30 pm, so that the
debate can continue for four hours.

MR. SPEAKER : No, no. We want to
make up for the time lost on the other
Demands. Since there are not many names in
the list before me, I suggest that the hon.
Minister may be ready to reply even at 330
p.m. Even if he be called at 3 p.m. he should
bé ready.

SHRIH. N, BAHUGUNA : Even if you
ask me to speak right now, I would very
much welcome it.

SHR] S. M. BANERJEE : 1 am
extremely happy that my hon, friend and one
of my trade union colleagues Shri H. N.
Bahugung is today the Minister of Communi-
cations, and [ am sure that the intorests of the
employees will be properly protected by the
veteran trade union leader Shri H. N.
Bahuguna,

1 was equally happy 1o know that he bad
alrpady explained to the members of the board
hip jstentions and how he was goiog to stream-
lige the administration aad root out corruptian
in $his particular Depariment. Recently, all
of us waro very happy to find that he like the
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lato Shrj Rafl Ahmed Kidwai visited the Gole
Dakkbana in New Delhi iy cogaito and
found about 30,000 to 40,000 packets and
letters pending for delivary, That has improved
the efficiency and there is fear in the minds
of not only of the employess but officers also
that the Minister may visit any post or
telegraph office

We should also try to unearth tha
corruption which is going on ian the matter of
booking trunk calls and booking calls from
somebody's telephone without his knowledge.
We find the bill goes to Rs. 300 or 400 We
do not know about the calls booked at our
cost. These are supposed to be the ghost
calls booked on my telephone by somebody. 1
hope some remedy will be found to check i,
to minimise it and eliminate it ultimately,

Sir, certain new schemes have been
implemented in® and T Deptt. and I am
happy that thesc schemes are meeting with
success if not in full but in part. Sir, there are
less number of postal facilities in the rural
arcas. Then we want that there should be
more means of communications in our rural
arcas ; post office in each village is a must. |
know, with more than 5§ lakhs of villages in
the country, it is a Herculean task to have
post offices everywhere. But what 1s happening
everywhere ? Post offices are being run by
extra-departmental employeces. There are two
aspects of it. The extra-depattmental employecs
ars not pald the same pay and allowances as
the other Government employees or the Posts
and Telegraphs employees. A Committee was
formed at the time of late Dr. Subbarayan
called E. D. Committee. I do not know
whether the recommendations of the E. D
Committee were fully implemented. So, in
these  villages, the extra-departmental
employees—a teacher or somebody in the
Panchayat—opens the post office at his con-
venience. We have received Rumerous
complaints that tbe money order which was
sent from the city by an employce 10 his
parents ot his wifs or to and other member
of his family is not received by them unless
some time lapses, Sir, theso reports should
be looked into and romedisl messures to
eliminate them completely, should be faken,
My suggestion is that wherever post affices ars
run by any E. D. employee those should be
converied into full-fiedged posts offices run by
the regular employees and aot by the ER,
employees. An E.D. empioyee who has woskad.
for more than Jour o fivs years shapid be.
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made & regulat emploges. The country is not
going to tose anything and and ecfficlency will
be gained in this way. Ruoral population is
going to be benefited tremendously by that.

There is a direct dial system in our country
and I have heard that there 15 a dial system
from Calcutta to Delhi and from Bombay to
Dolhi. These were opened recently, M.
Dhawan, Governor of West Bengal, dialled
Mr. Bahuguna. Six, I do not know whether it
is also from Delhhi to Calcutta, | asked %0
many times in this regard. Iwas told, “We
do not know". There may be dialing system
but it is not epen so far as Delhi is concerned.
I would like to know whether this dial system
is really working But this direct dial system
1s good for the Minister who has not to pay
anything from his pocket. It has become a
curse for us Anybody who dials the number
talks for even 30 minutes because there is no
himit, First he talks to his wife then to his
children and then to his voters

Naturally, I have to wait patently
Ultimately, this is reflected on my salaiy. I am
not practically getting my salary for six months
because 1 am told I have o pay Rs, 3,000, So
there should be some himit of three minules
and then there should be some alarm.

MR. SPEAKER :
speaking.

Must be an youngster

SHRI S. M, BANERJEE : 1 have only
one child, But other people speak. There
should be some limit to this, I know the dial
system is very good. But it should be ensured
that it is not misused by some people.

About the P, and T, Board and
representation of employees on i, if
there  conld be  employees’  represen-
fatives on the Bank boards and in the HSL
Board, as Shri Mohan Kumaramangalam has
said, T do not know why the P and T
cmployees cannot find tepresentation on the
Pand T Board. Iwould request the hon.
member to realise the importance of this.
There are efficient rasmbers in our well-known
Fedoration who can possibly match equally
With the members of the P and T Bosrd. They
are all technical persons who know their job
well. In view ohhcomlul ml,lonsﬂtnlsﬂu

between e
mt‘m tor the day

Federation pf
tlis can h
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when = represéntative of the employees is
included in the Board.

Ido not want to say much about the
Board and its functioning. The defects are
known to the Minister ; he also knows what
are the remedies. I want him to give a full
trial to it. Let him go on with the work of
improving the Board's functioning.

Coming to the ITI, our country is proud
of tha fact that we are now manmufacturing ajl
our telephones. I am sure more can be doas.
The employees there have certain demands, I
do not know whether those demands have
been conceded But they have been able to give
of their best In the larger interests of the
country.

Coming to the issue of commemoration
stamps, Ido not know why we have not yet
thought of 1ssuing a commemoration stamp ip
honour of Bangla Desh. Even yesterday we
were engaged in a discussion of this matter
when we all supported Bangla Desh. We can
issue a commemoration stamp either in honour
of Mujibur Rehman, not because he is the
leader of the Awami Lcaguc but because both
our national anthem and their national anthem
were composed by Rabindranath Tagore, or
in honour of the Bangla Desh martyrs. This
will give a boost to their morale. Or we may
issue & stamp in memory of those who have
shed their last drop of blood in defence of
Bangla Desh against the tyranny of Yahya
Khan. This will be welcomed both nationally
and internationally, Nobody is going to take
us to task for that. We have got every right
to issue such a stamp, Did we not issuea
stamp in honour of Lenin, Martin Luther
King and others. So naturally we can havwe &
stamp in honour of Mujibur Rehman. It is high
time we gave 3 boost 10 the people of Bangia
Desh in this manner. The details cen be
worked out. But it is ncotssary to do this
at this stage.

A request has been made by the Gowvernor
of UP and a Committee was formed 16
celebrate the centenary of the late lamenwd
Atul frasad Sen......

MR, SPEAKER : His party has oaly 10
rhintes.

SHRI §. M, ERJBE : You said
oo o et
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MR. SPEAKER : But you should confine
yoursell 1o your share. They are responsible
for their own share. I said we wanted to save
time.

SHRI S. M. BANERIEE : The hon,
Minister comes from U.P., and I am sure he
knows the wonderful poems written by the
late Atul Prasad Sen, He was in Lucknow,
and everybody in U.P. knew him. He was a
person whose song, along with Tagore's song,
has created this stir in Bangla Desh. What
was the song ? It was : "3V TS WINT
Mfa 7w, wifac wrwr |’ i'e, the wonder-
ful Bengali language is our pride and hope.
And the Mukti Fauj used to fight with this
song. So, let there be no disappointment, since
the Governor has recommended it. I know his
hands are tied because a decision has already
been taken about 1he stamps, but I appeal to
him in all humility and in all earnestness that
the people of U.P. should not be disappointed.
Let there be a commemorative stamp of Atul
Prasad Sen.

T was happy that thers was a commemo-
rative stamp of Ganesh Singh Vidyarthi who
was an embiem of communal harmony in
Kanpur, He was a true Indian in the words
of Mahatma Gandhi.

Shastriji was saying that he wanted some
commemorative stamp for some poet In
Assam. It reminded me of & person who was
A Member of this House and the other House,
Pandit Balkrishna Sharma Naveen, He was a
great leader, & great artist, a great poet, a
revelutionary poet, who is still remembered
not oply in UP,, but in the whole of the
North. | bope there will be a stamp cither this
year or next year of Pandit Balkrishna Sharma
Naveen. We should remember his great poems,
I hape the Minister will do it.

1 thep refer 10 the victimisation of the
employees. All the employees have been taken
back, but more than 1,000 cases are still
pending against the P, & T employees in the
country, I know he caanot withdraw the
cases, but he can persuade the State Govern-
ments and the Home Minisiry to do it. The
disability suffered by these employees s
tremendous. It affects thejr promation, their
increment. We have referred the matier to
the Prime Minister, and Prime Minister will
ultimately refer the matter to Shri Bahuguna
Nuturally he will have to take a decision. So,
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1 request him to take a decision at the earliest
opporiunity, so that the disabilities suffered by
these employees because of their participation
in the 1968 strike are removed.

He is trying to unite both the federations,
I wish him all success, but let him realise that
the other federation was formed after the
strike, The strike was broken with strike-
breakers. 1 hope he well never support it. [
have nothing against the other federation, but
the National Federation of P and T Employees
was formed after the realignment scheme
which was backed by Rafi Ahmed Kidwai and
implernented by Jagjivan Ram. I hope the
socialist traditions will be kept in mind.
There should be only one federation, If he
wants to unite both the federations, I wish
him success, but till that time there should
be only one federation and its representatiic
character should be accepted,

I wish all success to the Mimnistry amd
assure him of all co-operation on behall of
my group and the trade unions to which |
belong. As a trade unionist [ hope he will
protect the interests of the employecs.

PROF, S. 1, SAKSENA (Maharajganj) .
beg to move :

That the demand under the head ‘Posts and
Tvlegraphs (Workers Expenses), be reduced
by Rs. 100.

[Need of opening of a branch post
office in village Gujrolia Shanker
Misra three miles north of Lachimpur
railway station in Gorakhpur dis-
riet, (1))

That the Demand under the head ‘Posts
and Telegraphs (Working Expenses)’ be
reduced by Rs. 100.

[Failuce to provide Garakhpur with
an automatic telephone exchange. (2)]

That the demand under the head ‘Posts
and Telegraphs (Working Expenses)’ be
reduced by Ra. 100,

(Faliure to comstryct the Head Post
Office in Gorakhpur for
whick tand has besn aequiced, E)])
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DR. LAXMINARAIN PANDEY
(Mandsanr) : 1 beg to move :

That the Deniand under the head ‘Minis-
try of Communications' be reduced by
Rs, 100.

{Utter disregard to Increase the
number of teleprinters in Devnagri
script. (6)]

That the Demand under the head Ministry
of Communications be reduced by Rs. 100,

(Failure to check mismanagement
in respect of telegrams sent in Hindi
language. (7)]

That the Demand under the head Ministry
of Communications be reduced by Rs. 100.

[Delay in increasing the number of
telephone lines at Jaora in Ratlam
Distnct of Madhya  Pradesh
Circle. (8)]

That the Demand under the head
Ministry of Communications be reduced
by Rs. 100.

[Failure to increase the capacity
of the Hindustan Teleprinters,
Madras. (V)

That the Demand under the Head
Ministry of Communications be teduced
by Rs. 100.

[Failure to take special measures
for the manufacture of telephones
and accessories in order to cope with
the increasing demand for telephone
service, (10)]

“That the’Demand under the head Minis-
try of Commumications be reduced by
Rs. 100,

(Lack of telephone facilities in many
cities and big towns of Madhya
Pradesh. (11)]

That the Demand under head Ministry
;fl Communications be redoced by
! lm‘.“

[Noeed to set-ap new telephone
indostry o cope with the demand

for telephones and other acesssories
in the country and abroad. (12)]

“That the Demand under the Head Minis-
try of Communications be reduced by
Rs, J00."

[Deiay in increasing the capacity of
the Indian Telephone Industry,
Bangalore, (13)]

SHRI THA KIRUTTINAN (Sivaganja) :

I beg to move !

“That the Demand under the head Poats
and Telegraphs (Working Expenses) be
reduced by Rs. 100,"

[Need to provide Branch Post
Offices in simost W imporam
villages in Tamil Nadu particularly
in Ramnad District, (16))

“That the Demand under the head Posts
and Telegraphs (Working Expenses) be
reduced by Rs. 100.”

[Failure to provide telegraph and
telephone facilities in all Post Offices
in Ramnad District of Tamil
Nadu. (17)]

“That the Demand under the head Posts
and Telegraphs [Working BExpenses) be
reduced by Rs, 100,

[Ioordinate delay in sending and deli-
vering telegrams. (18)]

“That the Demand under the bhead Posts
and Telegraphs (Working Expenses) be
reduced by Rs. 100.”

[Failure to introduce direct dial system
between Delhi and Madras. (19))

*That the Demand under the bhead Posts
and Telegraphs (Working Expenses) be
reduced by Rs, 100"

[Need to expedite the in
of direct dia! system betwesn
and Madurai. (20)]

i

i

“Thet the Demand under the heed
and  Telegraphs (Working Expenses)
roduced by Rs. 100."

g
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[Shri Tha Xiruttingn)

[Failure to provide double line
systom  hetween  Madurai and
in Tamil Nadu. (21))

Dr. LAXMINARAIN PANDEY : I beg

10 move !

“That the Demand under the head Posts
and Telegraphs (Working Expenses) be
veduced by Rs. 100.”

[Delay in the opening of new post
offices or increasing postal facilities
in rural areas particularly in Mand-
saur and in Ratlam District of
Madhya Pradesh Circle. (22)]

“That the Demand under the head Posts

and Telegraphs (Working Expenses be
reduced by Rs. 100.”

[Lack of suitable post office buildings
at Mandsaur and Jaora in Madhya
Pradesh Circle, (23)]

That the Demand under the head Posts

and Telegriphs (Working Expenses) be
reduced by Rs. 100,

[Utter disregard to provide housing
facilities to Post and Telegraph
employees. (24)]

That the Demand under the head Posts
and Telegraphs (Working Expenses) be
reduced by Rs, 100.

{Failure to make available forms in
P. & T. Department. (25)]

SHRI RAMAVATAR SHASTRI (Patna) :

1 beg to move :

That the Demand under the head
“Ministty of Communication’ be reduced
by Ras. 100,

[Failure to remove the disabilities
suffered by Post snd Telegraph
em for taking part in Septem-
ber, 1968 strike. (35)]

“Phat the Denmad under the head
Ministry of Commutications bo yeduced
by Rs, 100"
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[Failure ‘0 include workers represen-
miv]s on Post and Telegraph Board,
(36)

SHRI LAXMINARAIN PANDEY : 1

beg to move :

“That the demand under the head Mlinistry
of Communications be reduced by
Rs. 100,

[Failure to aqpen branch post-offices
in several villages in Mandsaur
and Ratlam districts despite public
demands, (37)]

“That the Demand under the head Minis-
try of Communications be reduced by
Rs, 100."

{Failure to increase the capacity of
telephone exchange at Jaora 1n
District Ratlam (M P ) 38]

“That the demand under the head Minis-
try of Communications be reduced by
Rs. 100."”

[Failure to construct soitable buildings
for the post offices in Jaora and
Mandsaur (39))

“That the demand under the head Mnis-
try of Communications be reduced by
Rs. 100.”’

[Failure to open public call offices
1 several big and important villages
in Mandsaur and Ratlam districts
for the convenience of the public (40)]

“That the demand under the head Minis-
try of Commupications be reduced by
Rs, 100.”

[Indifference towards the telegrams
sent in Hindi in the tolegraph
offices (41))

“That the demand under the head
Ministry of Comeunicstions be reduced
by Rs. 100"

{Fallure to check mismansgement
in the -distribution 'of dak in the
sural erems (A2)}
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“That the d:mand under the head
Migistry of Communications be reduced
by Rs 100,

[Failure to make necessary amend-
ments in the P & T Code so as
to make it more useful (43)]

“That the demand under the head Minis-
try of Cammunications be reduced by
Rs. 100"’

[Failure to arrest the decline in the
efficiency of telephone services (44))

“That the demand under the head Minis-
try of Communications be reduced by Rs.
lm.l‘

[Failure to make necessary improve-
ments and to renovate various tele-
phone exchanges (45))

“That the demand under the head Minis-
try of Communications be reduced by
Rs. 100.”

[Failure to reconstiture Zonal Advi-
sory Commuttezs of the P, and T.
Department (46)]

“That the demand under the head Minis-
try of Communications be reduced by
Rs, 100.”

{Failure to make up the shortage of
employees.dn the R.M.S. (47)]

“That the domand under the head Minis.
try of Communications be reduced by
Rs, 100."

{Failure to provide ‘Holiday Homes'
at some new places for the P. and T,
Employees (48)]

PROF. 8. L. SAKSENA : I bag to move-
“That the demand under the head Minis-

;I'Y of Communications be peduced to
e 1"

[Failure to provide telegraph offices
in Mabarajganj, Siswa, Ghughl,
Nautanwa and Lachmipug and Bridg-
manganj siations in the Gorakhpur
District (35)]
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“That the demand under the head Minis-
try of Communicstions be reducéd to
Re. 1.7

[Failure to provide village pest offices
in Tehsils of Pharwada and Mabaraj-
ganj at the rate of one Post Office
in five miles radius (56)]

“That the demand under the head Minis-
try of Communications be reduced to
Re. 1.

[Failure to provide 24 hour telepbone
exchanges in  Anandnagar, Dhani,
Bridgmanganj, Lachmipur, Nautanwa,
Mabarajganj.  Siswa,  Nichlaul,
Thuntibani and Ghughli as these areas
on Napal border are of strategic
importance (57))

DR. LAXMINARAIN PANDEY : I beg

to move—

“That the demand under the head *Minis-
try of Communications’ be reduced by
Rs. 100"

{Failure to grant interim relief to
class IV employees (58)]

“That the demand under the head Minis-
try of Communications be reduced by Rs,
100."

[Failure to reinstate those emplayees
against whom action was taken for
participating in the token strike ($9)]

“That the demand under the head Minis-
try of Communications be reduced by Rs.
100,”

[Failure to ensure timely transmission
and delivery of Hindi telegrams (60))

“That the demand under the head Minis-
try of Communications be roduced by Ks.
100.”

[Fallure to construct suitable rest
houses for the R. M, S. employees
61))
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SHRIRAMAVATAR SHASTRI: T beg
to mowe

-

“That the demand under the head Minis-
Rs. 100,

“That the demand under the head Minis-
try of Communications be reduced by
Rs. 100,”

[Need to withdraw cases filed against
P and T employees in Ranchi (63)]

“That the demand under the head Minis-
try of Communications be reduced by
Rs. 100"

[Shortage of chairs and space in the
R.M.S. office at Patna (64)]

“That the demand under the head Minis-
1ry of Communications be reduced by Rs.
100."

[Need to construct a shed opposite
R.MS, office at Patnia (65)]

“That the demand under the head Minis-
try of Communications be reduced by Rs.
100.”

[Mismanagement in telephone services
in Patna (66)]

“That the demand under the head Minis-
try of Communications be reduced by
Rs. 100,"

[Unsatisfactory telephone service in
Patna (67))

“That the demand utder the head Minis-
try of Comfhunications be reduced by
Rs. 100."

[Delay in constitgting 2onal Pand T
Consulatative Committees (68)]
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“That tha demand under the head Minise
try of Communications be reduced By Ry,
100.”

[Delay in conmstituting Patna Tele-
pbone Advisory Committee (§9)]

“That the demand under the head Minis-
try of Communications be reduced by Rs,
lm.”

[Need to make arrangements for
sorting in Pataa G.P.O. (70)]

“That the demand under the head Minis-
try of Communications be reduced by Rs.
100"

[Irregularities committed by officers
in Patna Telegraph Office. (71)]

“That the demand under the head Minis-
try of Communcations be reduced by Rs
100,”

[Need 10 relax the conditions for
setting up post offices in rural areas.
72)]

“That the demand under the head Minis-

try of Communications be reduced by Rs.
100,”

(Failure to check bnbery rampant
in the matter of setting up of post
office in rural areas. (73)]

“That the demand under the head Minis-
try of Communications be reduced by
Rs. 100"

{Need 1o reduce the pay of high
officers in the Ministry of Communi-
cations. (74))

“That the demand under the head Minis-
try of Communications be reduced by
Rs. 100,

[Anti labour policy of high officers.
)]

*That the demand nnder the head Minis-
try of Comeumications be reduced by
Rs, 100"
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[Nesd' t0. inorease the number of
post Offices in the rural ardas of
Bihar, (76)]

That the demand under the head Minis-
try of Communications be reduced by
Rs. 100.

[Need to check the ‘Divide and rule’
policy of officers of P and T Depart-
ment in respect of the employees.
(W)

That the demand under the head Minis-
try of Communications be reduced by
Rs. 100.”

[Failure to increase the number of
P.C.Os. in Bibar, (78)]

That the demand under the head Minis-
try of Communications be reduced by
Rs 100.

[Need to augment the strength of
employees in Madurai H.R.O. and
Divisional Office. (79)]

That the demand under the head Minis-
try of Communications bec reduced by
Rs. 100,

[Need to op=n sorting office in Viru-
dhunagar. (80))

That the demand under the head Minis-
try of Communications be reduced by Rs.
100.

[Need to opea R.M.S. office in
Coimbatore Express. (81)]

That the demand under the head Minis-

;rgoof Communications be reduced by Rs.

[Need to withdraw punishments

awarded to P and T employees of

Gaya for their participation in the

:gk;d the 19th September 1968.
)

_ SHRI M, THAMUTHU .
tinam) ; ‘W:f‘m: (Nagapa
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That the demand umder the head Popsts

and Telegraphs (Working Exponses) be
reduced by Rs. 100.

[Failure ta include workers’ represen-
tative in P and T Board. (83)]

That the demand under the head Posts

and Teleuipha (Working Expenses) be
reduced by Rs, 100,

[Failure to deliver the telegrams in
night hours by many Telegraph
Office in Tamil Nadu and charging
extra fees for the delivery. (84)]

That the demand under the head Posts

and Telegraphs (Working Expenses) be
reduced by Rs. 100.

[Failure to grant adequate facilities
and accommodations for the R.M.S.
in Tiruneveli Junction. (85)]

That the demand under the head Posts
and Telegraphs (Working Expenses) be
reduced by Rs. 100.

[Need to provide a shed in front of
the R.M.S. Office at Madurai Junc-
tion (86)]

That the demand under the head Posts
and Telegraphs (Working Expenses) be
reduced by Rs. 100,

[Failore to grant interim relief to
class IV pmployees and extra depart-
mental employees of P and T Depart-
ment. (87)]

That the demand under the head Posts

snd Telegraphs (Working Expenses) be
reduced by Rs. 100,

[Failure to re-instate the victimised
P and T workers for taking past in
one day token strike on the 15th
September, 1968. (88)]

That the demand under the head Posts

and Tolegraphs (Working Expensos) be
reduced by Rs. 100.

{Fallurs to appoint Messengers in
many Telephone Offices at  Tajavue
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District to call the addressees for the
inward calls. (89))

That the Demand under the head Posts
and Telegraphs (Working Expenses) be
reduced by Rs. 100.

[Need to open R.M.S. Office at
Tiruvarur Junction in  Tamil Nadu,
(90)1

That the demand under the head Posts
and Telegraphs (Working Expenses) be
redoced by Re. 100.

[Failure to provide better accommo-
dation and a shed for R.M,S. Qffice
at Mayuram Junction. (91))

That the demand under the head Posts
and Telegraphs (Working Expenses) be
reduced by Rs. 100,

{Failure to coacedec the reasonable
demands of the extra departmental
employees. (92)]

That the demand under the head Posts
and Telegraphs (Working Expenses) be
reduced by Rs. 100,

[Failure to issue coemmemorative
Postal stamps in the name of Bhara-
thi Dasan of Pondicherry, (93))

That the demand under the head Posts
and Telegraphs (Working Expenses) be
reduced by Rs. 100,

[Need to issue special postal stamps
on the occasion of the 90th birth
amiversary of great Tamil scholar
and patriot Thiru V. Kalysnasund-
ram of Tamil Nadu (94))

That the demand under the head Posts
and Telegraphs (Working Expenses) be
reduced by Rs. 100,

[Failure to opem R M.8, Office at
Virodhurdger in  Tamii Nadu,
(95)1

MR, SPBAKER : The Cut Motions are
%00 beftre the Hamte,
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oftwit arfueh e, (wiaeT) @ Sww
7T, % Tz § fred af wagmr o
frg w1 wraew far ¥ v WA E wlx
AR AT R IR ¥ E W few
Wigmer) & ol § & @ W
WY & ga% 9w, N el Taw
g, %7 7 e g o e o g
¢ WgE & WX QF A8 §Rg v g |
99 ¥9 ¥ foy awrf ¥ S 2
W AT ® gAY W EU AR
qATT ¥ w7 g §

dFed

AP aw AT ATy g v @
fasrrr w1 fpaar wqr wgex §, 9g felt 2
ferr i g 1o far ¥ T AR N &
fenmr A or osft § qlar ¢ &l dw
et gt avmavar ¥ ogm o@wy go
EweTfaes AT aga F QT 7 o« o
FogETTERT A ¢ fF ag 3w
AN FT ¥, T ToG qg A
qRETE] ®Y F FT Aq1gar g, A -
PO AT FYAINT OF AT T8
g WA El @ 10 agl FAwAE
fawra & ot #1a foar @, so & gfvar =t
are ged! § T A aga ¥ wifa -
fta Frgfvdwg ¥, soredg wnfar &
A T wrfar & g€ &, @ & fou
ag g fawar awrd w i@ § 1 ¥R
Feqy AHEE, TO ¥F DA § goaw, @
o DAt ¥ g D aH fiF AN
aret ¢, a¥ a¥ sdwfal & Iwfa @R
qfrafy ¥ qar o ok whard frrewee
W EIITH gy oy g WY ST
g & v 8 o graré wr oF 51
FraT 4ff fawar |

13.24 by,
MR. DepvTY-SPEAKER in the Chalr

g ot o ffret @t aff § ofes
¥ g ot ot & ol & 97 ¥ sy T
{ fr ¥ o & R Wi A
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e, O wot At A qg¥ e g R
fre arg ¥ Dormsi 1 2N Py &
M gt & aTve qRoqWe & wrew ¥
FYAT WIEA § ) A0 Qo Yo WT wEAW
Tl o W ET & & e fedt
! q1To THo QHo ¥Y fafewT w1 avgar
ffag, Fods § wgrerge w wreg @
T W% Wy | agf M9 i fE S0,
50 #YT 40, 40 a9 ¥ o+t g€ fafewi §
W f5 wga @ wuw gew WO W
feddieds w@ma § § | w9 a@h AT T
fem fE few qvg ¥ sgrivifas s
TR B FTH FA § 1 A agt g o
X AW AR Ml U e A fe
ART AT N 7 § STH *W
TR S) H1adr @ w7 Aare yeq ¥
fas®, I8 & o dYe ¥ g & dX Y
Tl R @ ¥ g5 A7 A A
Ffomeizdaward § T ¥ W w9
§ nxfafredma & oF ®&F § 1 o VT
fag 7 aga 7@ ww femralksa &
wary ¥ faarr & aoe 9y § SfFT & g
Tt § fs ovgia a¥ a® awm fRd sl
Bt g ;i ) g fear ) SR @
¢ ey Adf AT g N7 7w A N0
Al g fF o oo aw & aw
foar mar & s =g af fewnr fr
“fe dze s g R, T SR
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fr SYor-w ewend oy 1g a€, syl
& aft wfew fandree ot 1 s g A
Fowmr w1 Wt oo gve # for & o
;mmgwm& e I
I
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WA ey g W W fe
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% YrwaTe v Py § oYt ag
oz o e @ e Krdte & Ame ko
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s weEl ¥ o fawrr o) e oe A
LI TR AR O N N o &
wE &, ¥ 1965-66 ¥ 33.8 fafeqw, 1965-66
# 88.4 fafegq, 1967-68 ¥ 14! fafeaw
et awg ¥ 197072 H wpr v g
1702 fafema Y € &1 w@ &g sl
werran g ? xR gE 7 ag
UF ¥ wewr @ Af Ry o ow
whfmge gegr i § A R @ ®
N e ¥ e § oW g ¥
g Efw it 6 foedt N2 w1 W)
39 ¥ ax §oge oy fewr a1 & dto Uw
o fawrr & FRT AT aRT F1¥ §, SAN
WIEE ATE StwamA 13,4 4% et & aix
FIIGMI0GAAW §) gwhak &
qgegT o gwar & R o adw e,
g% 107 wi|m fie MF @Ae ¥l
81 & @ ava A A At KAy wgd
fe faadm ¥ed i fewde dndew &
qgi Oz ¥ &1 afas ¥ afas gedw
fearwmr 1 w8 #1 wiww fonee
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¥ 1w § e agex Wad &, feadw
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at ez w1 9 ¥yg oF aph ) x@
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Wit % & & quoeer Wiy Arodw
ﬁmﬁﬁ@f&tm;ﬂn&ﬂﬁ
¥ a1, q Tawfon Y &t fe N @reitite
#to w1 wizr R, vy Wl wehh Y WP
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% strer wolt § fe el doen 8
ot ¥ drmd aw e e ate g A
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ot & gt qeedver edary fafer o
wwatt agl & fafeer @Y s g ox
TR Ao fewft go, Wi sk W
q¢ W& § | 7 ag et W A ol § AR
7 TS THEEXAA BT TRTRMA § @ o
g1 fgh qumdfa Qo & W
Doy § s fog arx are ag far amar
fie w1oT Fww Ay §, WY IWIT WL
g mifge su & fer oz A faed
& qoar At § e ader (1), FwwEr
(1) & fo, wgt fafeeit ax & wft &
Tel ¥ g AW ST A ? gH Y
e @R T AR FEt ¥ WET Ay
a2 A oy Y, sfew gfem &
#qT, I ¥ JRT A wwW (2) ¥
g fafee &t oY &, wvar &v mar
2, AfFT ag el s Ay v ver @, @
FT H1E ITANT AE E WO\

Qe oF 2w anz g st ande
nfer &1 w4 § 1 agt vw fafeed
qiferes w1 ¥ §, fed FAvy W -
w@rer ¢ oo &t ofear &1 qd Fer
arie Avo 3o Ao FET SFET T
T F¥Y oTE B F9 ¥ W (A © A
& JAFE ®T ST IH 9T B T AT FT
TFam Fea7 aqr fedt 7 frdt @arr s9
1 TWY AT FFT A% qrgEaa g 7 A
Wy § fr Sr N g QA AR
T-At, Frewry woef a% 2% Howa ax
A Qv §, Afew qw B T QAovar
Hferoey A g€ &1 oF wr A F@
TTHOF X 9% 43 @A e Acfae
IT AT I X wE-ATEY qEANAA A
TR qx gt ¢ fafeer vy o & A
W Y wraon 7 vk aT T ACOT § 7
I & gx fesmoe gz e K for gafer
Wigke f5 wm ¥ w7 20 g7 A
wieezne aot ¥ wor §, 77 @ v fr
Mg @R @ ¥ Y, @t IR 3
R Wk % g 99 X §U g5 W
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¥ ag wga vEw ¥ W o & fonw
O WE o gw w@ AW & e
e Tad £ )

g ey firr mar a1 fie o dre &
& w g v § How qwdw
e wOEge quT gan 8wt 9T
gor &, wg¥ v garr 8, f wiw wwr g
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ugr ae8 w8 W A1 ¢ 8 | xafeq ggr
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v frar omar § 1 200 e ey
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T W 120, AfeT ¥ w1 A eror
Y weremr ot B wg afrafowed wof
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gt gt Y o ol o wlard A
Fex § o faege Afefedwr & s R
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wgh ¢ 5 sav e g A QY e
vt sre W S wifez & Ay wfee e
W BT RN LT T1fge ) areTer oy
78 & 5 o5 v & &7 e fed ad
§ A et § Aw sad ¥ Afew o
foqr wff wrar) & oAy aE g e
afgr st M 7 A yT e wT } ?
X WL o Qo o ¥ 77 wHET HAT &,
wf ool o feet Y ded ¥ ag var v
¢ 1 frodt Wizl Y folet & e A
T ¥ qp v 8 feer ) o
sfrafraanll # g F® w1 yaw fon
o Wiy |

go fte & T FAIGT  HTiwHAW
WEX T N g 9@ W F A LY
wafaa @ o sfawrn ag o1 fie g
gz IRz Fifen Wt Y, fom gre o g1
WA ¥ ware MR w7 q96e
qr g A1 | Juw agq faw ™ ¥fww
AT AT QLA 9T W g7 FW AG W
TEAH I T R Jofro N
atm & d W w awm foar s

gy |

g fewm age waded o ¢ AR
ferdel®t o awr & fe x@ &1
fedzergdwe fwar o | ghwr f a7 ang
W 31 w7 &5 §T vy F § A} A@
ww ® wm w@ wr e faer g 9
awdt 4 § fs N femrEdie wr fafreex
AR s Ard Eaw s & gy
W g wwm ar w &) fash W
vl Qfexfugr §, et W 2wareh
t W W qU U WA A WY IS
g + g dar § fF ot o W wrfes
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wTOEwT ww ver § 1 oqwe dfier ¥ 4,
uwo orfe e § § rug oY Fwer § Wy
B & wwc o aw, firrdl o g8 o
&, ¥few aga afow Wl §
93T § | 97 wga auT fegrdde § 1 oo uy
FEEN AL W F oA W W OF
farm % TOH A iz wX ) o7 77 ¥Aw
ox fawm WY sww Aff 2 W™ W
FERAG  FTWROW  FAaT  wqIigm )
To HTTo o A3 frgrer & & &
fasr & gaw wyw & nd, Wil N
WA dEN O WX W ¥ ARDAWH
FIGRAA A W, IF Y WY Y W N
ot e fagr o sofge o
To {170 e & Fgr § fiv oy «YE fawrr
g st AY AR g ot 3 o oy,
Fox w17 § sfafmofer &% &7 crawET
AT g AR ¥aN & %) fasierd
19 §T A% dY I§ T FIQRAT g TAT
w1fge | wet wEreE #1 qg fevdAz A
@21 Y a1 § fs fawrr 9@ # @@ T
¥Ag Al avar) & ag Wt 7 qgent 5
ﬁn‘ﬁ'ﬂ'{fel{cq“rc Wﬁo%ﬁnq‘ﬂ'a!ﬁ
IAET FATT T F @ fEar Ny 39
FT 94T OF 8fAws q@T T wrfgg |
AT SEAANA FT SAT § | ww qg A
™ wx Yfufacifer sfaw & oin gie
FEIAFTHSY ¥ o wig § fF
enfawe odeg, arffeer e {oltfaad
¥ g ¥ sRIRwT @ wifigd o fs
T FY F A€ FT AT IT 9w
Wt 531 tefalvdfer fomrd sfaer 7
I AT T HF Aoy gaw g § ) W
UF WET w9 AT § 1 TE & R AT
X gy w4 T § fr oy fewr adied
& o' ag ¥ v WY (O avg ¥ @ W
gFm 1 W@ o & oww # wolt
REgTd @ fawm & v R A At
W T @ gy awr wifgn

SHRI THA KIRUTTINAN (Sivaganja) :
Mr. Deputy-Spesker, Sir, ‘the postal sorvice
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L]
-¢bvering the posty amt telegraphs, telephones
amd the overseay commumicatiops and allied
sereices is India's second largest natiomal
undertaking. It has been recognised that
tele-communications serve as a fair index of
the growth of the oational economy. It has
betn  an indispensable instrument of the
Government and an essential tool of the
economic and indusirial activity of the

people,

Telephone has been playing, particularly
in the last one decade, so vital a role that it
has not only ccased to be the symbol of
luxury but has become a part of the normal
needs of the common man.

Itis seen from the report ofthe P& T
Department that the services of posis,
telegraphs, telephones and international
communication show satisfactory progress but
not to the satisfaction of this House or the
people of this country, The number of post
offices has increased ; the number of telegraph
offices has increased ; the number of tele-
phones has increased but apart from this the
Finance Minister in his Budget speech has
expressed his concern over the Joss in the
past and expected during the current year
which is as much as Rs. 15 crores. So, he
has proposed increases in the tariff rates
relating to the registration fees of postal
articles, tclegraphs and telephones.

Fust of all, I would like to draw your
kind atlention to the working of the post
offices. There were 1,04,955 post offices on
3ist March, 1970 as compared to 70,713 in
1960. This means, one out of six villages has
2 post office. There are more than § lakh
villages and a post office now serves 11.18
square miles and a population of 4,166. This
is highly inadequate in our country. The
number of post offices in the rural areas on
July 1, 1970 was 95,235 as against 10,198 in
the urban areas. This is also poor when it
is compared with other developed countrics.

When we look into the working of the
rost offices, we find that the postal branch
ran into a deficit of Rs. 1 3 crores in 1964-65.
The deficit went on increasing in the succeed-
ing years and reached the figure of Rs. 14.11
crores in 196768, Even with a ralse in
tariffs theee was & deficit of Re. 6.04 crores
In the year 1968-69. The question of tariff
a8 recently examined by the P & T Tariff
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Inquiry Committee headed by Thiru Mabavis
Tyagi. On the reommendations of this
Committee, postal rates were jncressed in
1968-69. Further increases bave also been
made during the Budget of 1970-71. Even
then there was a deficit of Rs. 2.27 crores.
So, increasing the tariff will not solve the
problem. A clearcut policy should be
cnunciated, Koeping in view all this deficit
and loss, we cannot reduce the number of
post offices in the rural areas which will affect
our national economy,

With regard to telegraphs, oxcept in the
year 1959-60 and also in 1961-62, the telegraph
services have been incurring heavy losses
continuously for the last 12 years. The
estimated loss for the year 1969-70 is Rs. 6.86
crores. Immediate steps are necessary to
contro] the cost of handling telegraph messages
and to effect other economies.

With regard to telephones, the develop-
ment in India, considerable as it was, was
poor in comparison with the achievement in
some other developed countries. In USA
there are 100 million lines and in Japan 1§
million lines as against 11 million fines in
India. The number of telephones per
thousand of population in India, for instance,
is among the lowest in the world.

As far as telephone bills are concerned,
for bills issued up to 3ist March, 1970,
collection of Rs.6.78 crores as telephone
revenue was in arrears on st July, 1970.

For bills issued upto 31st March, 1970,
collection of Rs. 196,38 lakhs as rent of
telegraph/telephone circuits and Telex/Intelex
charges was in arrears on 1st July, 1970

Apart from this, there is a heavy loss in
the Department. In 1968-69, the loss was
Rs. 1,20,32922 and in 1969-70, #t was
Rs. 1,11,55,169. Then, defalcations or loss
of public money during 1969-70 and savings
banks frauds amounted to Rs, 7,19,767 amd
the amount recovered was Rs, 1,79,796. As
regards post office certificate frauds, the loss
was Rs 20,041 and the amount recovered was
Rs. 1,541 only. In the case of money orders
including telegraphic and value paid mopey
orders frauds, it was Rs. 297,219 and the
amount recovered was Rs. 83,009 oply, In
regard ta insured articles frauds and losess,
the loss was Rs, 3,54448 and {ho amounmt
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‘recovered was Rs. 18,961. With regard to
miscelianeous frauds and Josses, it was

Rs, 5,43,697 and the amount recovered was
Rs. 1,83,370.

Koeping in view all these things, I would
suggest the foliowing points for your
consideration.

Except for the letters post, the tariffs fixed
for other items of postal services, such as,
post card, registered newspapers, the registered
post, money orders and printed books arc
not commensurate with the operational
expenses incurred. So, the postal services
and thé items of traffic whose low tariff is
desmed to be in the public interest, must be
subsidised from the General Revenues. The
Government of India should give serious
consideration to this issue.

Although, the P & T Dcpartment as a
commercial-cum-public  utility service has
many soclal obligations, in this connection,
I would like to cite the recommendations of
the Railway Convention Committee, 1960,
which has been approved by Parliament, that
loss on strategic railway lines should be borne
by the General Revenues, Another instance
is the previso to Section 342) of the Air
Corporations Act, 1953 for re-imbursing losses
to Air Corporations for ruaning air services
on a toute at a loss in implementation of the
directions of the Government of India.

In support of this, 1 would like to quote
the report of the Estimates Committee,
1960-61 :

“The Committee are of the opinion that
the Government may examine whether the
losses incurred by the Department in the
implementation of social obligations of
increasing the postal, telegraph and tele-
phone facilities in rural and remote areas,
etc, should be met from the General
Revenues.”

Secondly, efforts should also be made to
expand and popularise the Telex Services
which is more remunerative than the ordinary

service 0 as to improve the financial
“ridbility of Telégraph Service as a whole,

~ Thirdly, 8 separate Budget for the P& T
Pewmt should be presented. To support
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this, I would Like to imvite your kind -atlems
tion to the recommendations of the AR.C,
Report,

Fourthly, a statutory Board should be
constituted. 1In support of this, I would like
to quote the Estimates Committee Report,
1960-61 :

“It is high time that consistent with the
responsibilities and social obligations of the
Department, duo recognition is given to
its commercial character by conferring
on the P & T Board, powers similar to
those enjoyed by the Railway Board or at
any rate the substance of powers enjoyed
by public undertakings such as the Indian
Airlines Corporation which may cnable it
to approach the problems of management
and organisation with a more business
like mind and a greater sense of entei-
prise,”

The A.R.C. Report also recommends for
a statutory Board.

Fifthly, it is seen that at present there »
nobody at the Centre representing various
categories of users to consider matters relating
to the services and facilities provided by the
P & T Department similar to the Nationul
Railway Users' Consultative Council. So, a
P& T Users’ Consultative Council may be
constituted for the purpose.

With regard to complaints, I feel that therc
is no machinery to register the complaints and
disposc them off properly. The total number
of complaints is on the high side, particularly,
in regard to delay in delivery of postal articles
including money orders and telegrams in rural
arcas. It is informed by the Department that
partly it 1s due to expansion of the Depart-
ment and partly it is due to deterioration in
the standard of efficiency.

So, whenever a complaint is found to be
well-grounded, suitable action is to be taken
against the official a: fault and steps should
be taken to avoid recurrence, For this, the
Department may maintain proper vecord of
the number and nature of the complaint.
particularly, those which are well;grounded,
analyse them ocarclully and initiate effectiic
remedial measures so as to reducc
their incidence.
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With regard to plagning and fimarice, 1
am given fo pnderstand that apart from the
geacral discussions at the Conference of Post-
Masters General, the Circle Heads are not
asked to draw up their detailed plans. So, the
plans drawn up at the apex level without the
complete association of the Circles are apt
to be somewhat ynrealistic and unrelated to
the needs of the constituent units. Hence, a
better procedure would be for the detailed
plans to be drawn up on the basis of the
broad objectives and policies set down by the
Department, by the lower administrative units,
namely, the Divisions. Such plans may be
discussed at & conference of the Divisional
Heads and at the Circle level by the Heads of
the Circles and by the functional units at the
Directorate level so that a co-ordinated plan
is drawn up,

Thank you, Sir.

SHRI N. TOMBI SINGH (laner
Manipur) : Mr. Deputy-Speaker, Sir, I rise
1o support the Demands of the Ministry o
Communications I associate mysclf with my
hon. friend in whole-heartedly appreciating
the good things done by this ministry after
Independence,

I cannot exaggerate the imporlance of this
Mmistry and the various programmes that
have been undertaken by this Ministry for the
unification of the country and also to increase
the efficiency and the general productivity in
the various spheres of national life,
Communications, especially the telephones,
telegraphic scrvices also the post offices, have
to play an important role in the national life.

’;‘::y are like the nervous system in the human
y.

I would like to confine myself to the
Eastern Zone to which I belong. My hon.
friend—from Agsam . has highlighted the
shorlcomings of that region with special
teferonce to Agsam. My area, Manipur,
comes under the Shillong Circle. The
Telephone Directory wnder the Shillong
Circle s hardly oncifth of the size of the
Delhi Telephone  Directory. This amply
Indicates the shortcomings of that area which
‘;:mlfmu Assam,  Meghalaya, Tripura,

Aaipur, Nagaland and NEFA. So, one can
'Magine 1hat there must be a lot to be done
' the field of telephones in -that area with
ecial reforence & Manipur. Imphal, the
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capital of Manipur, has yet o have an auto
exchangs, We have been hearing for the last
soveral years that Imphal will bc having a
dialling system, Twant 10 know what has
happened to the proposal for construction of
a building for the Imphal Exchange upto
now we sz¢ that the telephone exchange in
Imphal is continuing in the old improvised
building which was constructed during the
Second World War by the Allied forces.

It appears that there has been no  signifi-
cant improvement done on this building. 1
would Iike to draw the attention of the hon.
Minister, whose sense of initiative and
enthusiasm and dynamism has been amply
praised by my bon. friends who spoke before
was to this aspect of the problem so that
necessary steps may be taken without delay.

Regarding trunk calls, trunk calls between
Imphal and any other station outside
Manipur is absolutely hopeless. May
be, 1 am a litle too hard in using
the term ‘hopeless’. 1his area is
a8 very rainy and difficult areca, I would like
to draw the attention of the hon. Minister to
this aspect and also the experts that the
equipments should bc so made and so
reformed as to adjust to the climatic
conditions of the differcnt parts of the country,
1 myself being a non- echnical man do not
know where the defect actually lies, but our
experience is this that we are not able to
contact any part of the country from Imphal
on the trunk line effectively. 1 do not know
how the Government communication is going
on. Government must have their own special
arrangement, But, then, so far as the public
are concerned, their sufferings cannot be
exapgerated, Theiefore, this difficulty has to
he removed urgently.

Coming to Post Offices, 1 want to say this,
Manipur has vast hill areas, Only 1/10 of the
arca is valley. 9/10 of the area cover large
number of villages etc. populated by small
pocke's of the population. These small
villages which arc far between have to develop
tho habit of participating in postal trans.
actions, There is a vicious circle here, The
Government through the P and T Depart-
ment are trying to start part-time post
offices, Sometimes a wrong man is selected.
A part-time shop keeper is appointed for the
post office. Whether the people will have
postal tramsactions or not will depend wpon
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his parformance, Wheénéver there is & dJemand
for opening of post offices Government say
that there is not much of transactions and so
there is no justification for opening post
offices. Both sides are dependent upon one
another. This vicious circle has to be removed.
As far as practicable, part-time post offices
should be replaced by full-time, full-fledged
post offices, sub-post-offices whichever term
may apply Even where there is necessity of
opening part-time post offices, selection of
peraons should be very carefully done.

There are various villages scattered at far,
far distant places. So, this has got to be
attended to and they have to be provided with
postal and communication services,

14, brs,

I now come to another very important
aspect, namely the issuing of commemorative
stamps. T shall be failing in my duty if T do
not mention a few very important names
which the nation as a whole should remember
and in whose memory postal stamps can be
issued and should be issued, For instance,
I would first mention the name of Vir
Tikendrajit Singh. He was the hero of the
last war beiween Manipur and the British
Empire, It was on August {3, 1891 that he
was hanged along with other martyrs because
of their patriotism, because of their love for
their motherland and because of their struggles
to save their motherland. We know that such
heroes are there in different parts of the
country. Though he belonged to a small part
of the country, namely Manipur, he struggled
to defend the freedom of Manipur, his
motherland. He was born in a small State,
but with a great heart. Frecdom is indivi-
sible, and the degree of his love for the
Motherland was of the highest order.

st gen Y weum (34M) : SUeTE
R\, 927 & g A §

MR. DEPUTY-SPEAKER : There is no
quorum. The hon. Member may resume his
seat for & while, The beli is being rung—

Now, there is quorum. The hon, Member
may now reslime his speech.

SHRI TOMBI SINGH: 1am grateful
te you. for the great attention that you have
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given ms and I am also greteful fo-my hon.
friends who have giverr mich Kind Attetition
to the subject that I am raising befisry the
House now, and this itself has indiested' that
the subject raised is of Hationa! importante,

I was making = réftrence to Vir
Tikendrajit Singh who may be remembered
by the nation by issuing a commemorative
stamp,

Another great man who can be remem-
bered equally well is Rajrishi Bhagya Chandra
who about two hundred years back was the
founder and the master-brain of the Manipur
Raslila classical style of dancing And his
name also must be commemorated by issumg
Commendrative Stamps. Although he was
born in a small part of the country surroun-
ded by long ranges of hills yet he had the ability
and vision of developing very rich classical
style of dancing. He was not only a king but a
unifier of Manipur also, He gave rih
classical tradition of dancing to the whole
people We in the country have, therefore,
to be grateful to such a great man, It will
be in the fitness of things, Mr. Deputy-
Speaker, Sir, that the Ministry of Communica-
tions examines the possibility of the com-
memoration by issuing a stamp in his memory
13th of August is the death anniversary of Vir
Tikendrajit Singh. I emphatically suggest
that a stamp in his memory be 1ssued on
the 13th of August,

Before I conclude, Sir, I would like to
say I was trying to impress upon the Hon'ble
House that our area which is cut off because
of hilly terrain must be effectively linked up
with other parts of the country through the
communication system so that our closeness
with the country in spite of ity physical, dis-
tances must be ensured.

I thank you, Mr, Deputy-Spasker.

St @wdmrUTa atig  (deE)
SuTsqar wEreq, a Y frg dwrew & AN
qt wwi g v & I o eey g Al
ol wdvaa ¥ Xer § gl WY anere ¥
femr 42 fafeedt & dve oy d o
oe¥ 7 oY ¢ & q1e oy QT @ R
fawm % ford aarar § 7 feett wqat
§7 wr fowdr wy frofay e v R
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T OF g W wE g
W ¥ HEIC & g o ¥ o &Y
7g'§ S gwe I ¥ gw W fa
# gu e feg g K o o1 wm W
A WY sretea sy g fe oy Fwmr
aedt wwar & feu ok scht Fofaw
ol & few, 99 WA A% agAT /AR
qgn® ¥ foy sfag ar 3 farer # Fraefy
s § a\ feat sfofaaar dar ey
7% &, qg AT g O § IIEOH § W
A ArET 1 oTW AT ¥ ew Ak ¥ w+f
7% ot f THew fawm % ft e w3ic
aafat g @t §1 v § w=f
Ik, IMH TG FTHAY THE AT, I W
T fegagam ffkaa g v @
fawrr & &% wwTe { o afgfeqard qar
A 78 & 3T A g FA 71 gwfow waer
74 frar o @Y ag fawer @) i i
A7 T ATT F A N TF A7 F A
Aa1d qgaraT § g AW A IAaT & fawaAra
1 9o A8 g S | faar d8 o ow
e & ag), W Aft AR g H
TH! q% qger =ifgy ag awy o adr
T a7 a1 faw =fe w frew afgd o=
T foe 7y oy 1 @ foered o W
% Afesl ¥ way waes & s ¥ sk
2T | g e Y Wz ag few g
Yol g ¥ g ATHY O  guT &
MWAT oy ¥ a7y § @ 3= feh
TN flde $ a0 @ro AW 9y w%
AT #TX &1 w0 g fereTr e )
g T went gt ® ol T g o
T TR qge geewr oy aw
g &

¥ o ¥ ot Ao e W o
T A e worr wndar e Qw4
W A, g, 3o, w1 o @ <X
M T awe wver § o agrf o §, o
TN & Aferaw & e o
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Twar agdr Wiy fawmr & soi ¥ @y
T wgdr 1 Frer wgok & ar faar afa &
w9 FIAT WfEY g 7 a1 g 1 TF A
wg T ar aff Afew s A ot g §
g wdr ¢ faw qgum & ag free
wom wfgy, a7 &7 & T & o
g

fordt ard & wrew ® oY qgi g%
a1t g ¥ 1 oo ey ardd o oy gder §,
39 %1 39 ¥ fow g9 & e D
& gz s aft ge &t fasmae ¢ e
qre afg OF 1T ¥ A W T
T, &Y araTowEaT &% &Wg 9 fre W
qET g1 g TAT ¥Ew A WA S @
T8 & Faon ardy A W vl vy &Y oy
21 i gAY FeAry f ¥ aqemar fin
IFW OF AT W, ag 1T A F g,
A% qFEt ¥ qg @ ¥ 2y qgw 1y iR
qIe FE ) N yafy o, 1@ o faw @,
o fF qrovrere 4 a4 ¥ § g
AT =TfEg 9 )

e faver f 1o 5w A o wUw
1 =t A IR T X & ag oY g
TR FTaLzT Fg AW §—TeA giow §)
AT I quT AT § oY 7 W E—
fle flo FTIE-ATF w2ww §, N feowr
T NEIX FT YATY 6T 47 SHIHIT FTR
AN W TGE FE O WA AN FQE
firg @ ag & oana & fowwr § s
X oY nfy v —ah whfe T Qe
¢ wife gy & wea t qod 1 ST
ST TAT qF AT TEAT A1 W Al
gar d

ferdt & at ¥ o e W
w3 N ot afy st wifgg, &€ Frar
@ W ¢ dare Hurwy B fod ¥
v g fn gv ¥ v wrd ok et uw
oY & wiv fak §, Wfew aewd) ¥ e,
1 eqrAvy avoed ¥ amx fpedt & wrst
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W i w8 Joom O &) oW
fa¥, gursaw wEew, ¥ aw & wmww &
WTFTT & o017 1@ AR fawrm wwgan
fe fielt & o & garw ot fir &, 9w
9T &% ¥ aww TE &Y @ & 1 Wl wgey
AR AT agiw g Tgwawdwd
o & aife g9 F ¥ afy o aF s}
fe=ft &% sem 7 2

i wrge & L § WY Haew
o feale ¥ ox oig aarar AT & war
gl o fead ifrram st @ 1 W)
FoqYe 1970-71 #t 8, o & Tarr A §
fis 31 faersa, 1970 aF 15993 Y 9%
e s @ &, v f5 Tgamdh
fofr & 600 XhfireT s ET R & ) fed
& Efyezdl Y d&qr F1 3@ F @F q@r
% yray § f fedr & ank & fawroy feae
IO & 1 ow ¥ arwg ST atAT wEmM
fr fedt & Yfred agiy W fowr
T FTH I31F |

ax % g & fafve faumit & sy
R S FAANE! I qrawFarEt i
IT Y 7 A AR A9 FT AT JTHIET
N AGATE | G ¥ aga & FANQ
Wy A afrr iew avg €, o w1 o
AT & FE AT T ATAT A1 8, T@f I
o ¥ oy s (e grad)
Y % sugear 74 &1 fae o el 9%
s 77 gu § ¥ o
R §, e wraTCoEaT SF &7 @
et mar § oo ¥ waww 12am 14
R ¥ 3od 3 oy §, W feafy W afx
IT B 3% ¥ Frey wE) fadyar, & & s
®W &% § T4 T Iy

FuTEnE wERT, gATe weg AW F &
waqrAY 9T ¥Arpr vy wiv franf agdr o
WL Afrr st ques® & ome Wy
fawrr 'udy ook vl ) aaR A R
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foid & wgr qar & fe o % Wit o
safy g€ Tw A% TR grrre i
srow w2 far amp, e forg afe &
wW §T iRy, ¥ Al ¥ W owr
T, WO, ARET, TR dY a4 aF
T 357 a9 aierg § gyvwn e
W & foq fare §, @ & fawr A agw
ol WY TR @ andt §, Sfer fawm
AT JIEAFAT F FTOT WG T TOTRA Y
T 8, 8 9 A R¥ v @ & i wgr
" T & agt awar agré or @ &) afy
g qfess qErIed FRE AT afer AN
foitz oY ¥ ar a1 # aew Ay f
wgh 9% srwFar AgY Y, I W ewar
g 91 W g, & & g fe ar
®E 1 DA FG TG TEY, A
FOE W ) WA A ad) gd 2
aR FiE e 4@ g v 2

AR gAC Haer § @ gz ww
FAX B, W AeTeeqy wow FA §, 9 9
& 7 W1 IAFOT AT ATRA FRA FAT
Frzar g1 1969-70 %t o anfee feké @,
% # uF Wi wdwd o qzrer Afew @
Frar At § | g ¥ foar qar §—

“This resulted in extra expenditure of Rs
47,828 when compared with the lowest
offer. Records showing reasons for
rejection of the lowest offer were not
produced to Audit,”

% A § wrfee 7y 1 foorg =
fametar 7ar |

T awg & o e GTRY T AT
21 afer fagd 1969-70 & ¥ 11 97
o gfrfroas & @ & oga
wrRT qETeT gar §) rEd ak ¥ e
fafire dwe sy ¥ fawve 81 oew & ot
femr oy 1 @ A ¥ o Foitd & 3w 13
t forgem am Ghew s &
arer P v, § 1w ofew wg &
T Wk oy & ¢ & e § fr oo
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WY AT W AN &Y war w3 f form
yoR ¥ & #7 gagdw fewr o § 9@
whrsg & Qo 3g oW A v T QR
¥ 14 9% ‘T aE A gy R
BT qTET qearf” W Arqer §, W A W
w1t &% w1 geod gon &, faw A TXw
& arq ®7 SATT ATHIEE FIAT WEM
ey smved oI ag § e ow yw
forqal & X & ST # wir &Y o
3 R e e 7 I fear—winw
e g g @

“The Postmaster General stated that it
was difficult to explain why and how
much of the second floor was lying
vacant as the relevant file was missing
(March 1970).”

TZF A9 F THAC § MY § TE
N7 AT FTIAE FA T 999 §—79
A ¥ framr 1 o0 @ & gEEAw
AL

AT € AR —a7 wrfer fawqr fedt
Na &R ¥ gweaivar § & Mg &
faqur 3T 3X § oY Tmq A8 3—

“The total number of inspection reporis
on Posts and Telegraphs offices issued by
the Audit offices upto 31st March, 1969
and the number of irregularities pointed
out therein remaining unsettled upto the
end of August 1970 were 2909 and 17462

respectively,”

WE o ¥ gur WA faoAf &

7T AT v W Al A AR
T T eI aqTRTqE weAr wngar o
BIR #wr gdw & ot wiare €
A yga ¥ wqrAt & fog wreReE vt
Freem sy et §, it Whwvs & el
e ¥ oy A wgEq e &
oy O waear w1 & wiger f fe
T Y ey e § ol vw fw & Sy
W e ¥ fie e gl o
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%, @ ot @ W oW v
At wgt N AT BN N e
g

W %7 GRE QY THATE WY 1954 #
T 9T | YW ourARsfgar § 1954 &
Iz ot fadry gforda a7 dever mff gy
21 T Mwr § fE A @ ATE W
¥ arfe wrwfl & fgal & e wgn
@ T & qWHAT I@ X TW OB
¥ |

g ¥ 57 fearel & aw far & fw
¥aw e fawm € oF Yur fawm §
AN wart w31 wwae W fawr

famge wiz % wo wr &1 wWH e
T g —

216

“The Commitiee are coacerned to find
that the Postal and Telegraph Branches
of the P & T Depariment are con inuing
to run at & very heavy loss, The loms
on the Postal Branches was Rs. 6.16
crores in 1968-69 and according to present
estimates will goup to Rs, 7.06 crores
in 1969-70."

W e f WA ¢ R dww
ferredee wig T F wu¥ grer §, T
fawmr s 1 A v § 1 Sfew e
fard N ofag §, *@r s §
AT AT IV T YT 0T &, N IwY Ay
73 M I A gy wear & ofeow
yErgey X8t fod § e@w o
g

“The Committee would like to point out’
that the arrears of revenus

are substantial. A sum of Rs. 3.22 crores

was awaiting realisation as on Ist Ociober,

1969 with Government subacribers acoounts

ing for a little over 50 per cemt of the

arrears,”

@ Tw o fywn § fawag

»
qwey otc wgwk air wifgy e fer
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i & o9 iy wifge & wweer g Sw
oy ¥ vy fewrr s v § a@w O
1 & gn e wOwr g B sy
witw ¥ felwer vk, Wow, 9w,
wem gty wgd w fed, wag afe
ol ¥ wotw wfen foww & wvag
v o se ¥ gt WY o O age o
Areurear ¥ i g adr | ok qmg @
W gt 7T AT gRae ) wi @
1 § I wT Y N AW qUER &7 FE
w1

writor et § Irevl FF swear 539
) agy arawwa § 1 & @A i s
s femr wigar | avftor W § af
e ¥ wrEr AT § & SuEr aneRd
gE-gurgal 9T TEr W ¢ A -
quIR I§ W F U F@ F qEwg
Rt g Y ar A f R
gl & ¥ ofes it @@ aiE A R
wE ¥ e T A O § wqifE I
w1 owadfces afeq o wory € e o9
aeg § TiAY e o aw syl @ &
afX A AW w@d IONT A Ui gTel &
foqag epferer aft femrd & awch
L

% AR I gz W g
myspraw § fs fag agw &
g R W fawer ©  afrafraansi
it sk w feed & fog qw
g WAar ¥ A e ¥ S
qeTe ¥ @ fawer § O g B W §
e Wi T BT O NI FOT Y geve:
qg frvm afgw Sganht & T @k
1 N w2 ¥ genT g & A e
fog § 3w ol ] H g« &
ey otk aX & oAt sfafear e
e

DR. XAILAS (Bombay South): While
supporting the demandy for grants of the
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Ministry of Communications, I.wish to desw
the attention of the hon. Ministsr 1o the
fact that all is not well with his departmeédt,
This is a soclsl service departmoent, and
should not be taken as any other department
and counted as & commercial department.
This department is coming in direct cohtact
with the people, not only in this country but
also in other parts of the world, whether
people are literate or illittrate, whether they are
rich or poor. As a department which comes
in direct contact with the common man,
with humanity as a whole, it must show its
efficiency to the entire satisfaction of the
public, I feel that this department should
be a mirror of the cfficiency of the Central
Governmeant.

SHRI HUKAM CHAND KACHWAI :
On & point of order, Mr. Deputy-Speaker, there
is mo quorum.

MR. DEPUTY-SPEAKER :
Bell be rung—now there is quorum

Let the

Now, there is quorum, The hon. Member
may continue.

DR. KAILAS : I was saying that this
department is the murror of efficiency of the
Central Government, and hence, when this
department was being considered as one of the
finest and most eflicient departments some
years ago, that view is swiftly and fasily
dwindling down. While I see that the letteis
which we post do not reach their destination
in time, nay, perhaps they reach their desu-
nation after some weeks or months, at times
we have seen that the letters have not reached
their destination at all. The fate of even
urgent telegrams has been that they have
cither not reached, or they reach when the
purpose of sending the telegram is over.

Why bas this inefciency set in in this
department which used to enjoy the glory of
efficiency and service 7 Is it possible to form
a small committee of Members of Parliament,
prominent social worksrs and reprasentatives
from Class I, Class II, Class III and Class
1V officers of this department o fiod out ways
and means, without chalkjng out any flnancial
responsibility, to bring back this glory of
efficieny of this department ? But if such a
commities is formed, its tecommendations
must be implemented. If it is the intentiod
of the Government not to implement the
socommendations of sch & commicies, T
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woild prefer that snch & commities may not
be conitituted.

But I have got great regard and great
faith in the efficiency of the present Minister,
Shri Bahuguna ; when he has started going
round fncognit to visit some post-offices
and finding bags of mail lying unattended to,
1 am sure this practice will continue not only
in the city of Delhi, but perhaps he will go
down to smaller places also where 1 have seen
with my own eyes that the babus or the
clerks do not come in time to the post-offices
or they do not attend even to urgent telegrams
and other matters of public importance.
When people try to telephone from the public
offices or public tefephones, they find that the
clerk is not presen: there. This callousness
has irritated people most, Iam sure Mr,
Bahuguna who has taken up the reins of office
only recently will fulfil the aspirations of the
people and 100t out the corruption and nepo-
usm prevailing in this department, which one
van sc¢ with the naked eye.

This department has increased to un-
manageable proportions. It comsists of P
and T, Overscas Communications, Wircless
Planning and Coordination, Tclephones and
Teleprinters, Telex, Press Broadcast, Internatio-
nal and National Services, Looking to the
immense development of this department and
the overseas communication developing fast, I
suggest for the sake of cfficiency, the Indian
Telephone Industries, Bangalore and the
Hindustan Teleprinters, Madras, may be con-
verted into & corporation or there should be
a separate department for telephone and tele-
communication and manufacture of telcphones
and teleprinters,

This department is the lifeline of progress
and prosparity. But may I ask whether post
offices have been located ata distance of 2
miles and telephone and telegraph offices at a
distance of 5 miles ? I think thcy have not
been located at a distance of 5 or 10 miles.
My friend says, not even 20 miles. Taking into
consideration the public demands, let us plan
and see that post offices, tolegraph offices and
ttlephone services are locsted In our border
Areas, right from Kashmir to NEFA and in
the border areas of Rajasthan. This should
Uot be delayed further and this should be done
Mtoaly for the convenisnce of the public

l:;::‘”"f the large number of our jawans

ASADHA 4, 1893 (S4KA)

Contmunications 214

What social amenities is thié departméte
giving to its empioyees 7 Peopls approash
mo for medical facilities and recreational fagi~
lities in Bombay. It is a very sorry state of
affairs. There are poor people suffering from
TB with nobody to look after them. They
are forced to get a chit from here or there
and get admission into some State hospitals
or hospitals run by volantary orgaaistations
which give them fres acoommodation and free
treatment for sometime only. I would like to
know from the Minister what medical, recres~
tional and housing facilities are being extended
to the employees of this Department,

Lastly, the scheduled castes percentage
has been fixed while recruiting the people in
the services. As 1 could glance through the
reports of last few years, I am sorry to gay
that that percentage has never been reached.
The applications of scheduled caste people aré
taken but they have either been never called
or after interview and medical examination
not selected. I would request Shri Bahuguna
to see that this neglecting of scheduled castes
should not happen.

SHRI K. BASAPPA (Chitradurga) : Mr.
Deputy-Speaker, Sir, while I rise to support
the demand, I would like to offer certain
suggestions for the consideration of this Minis-
try. I congratulate this Ministry for having
a programme of issuing commetmorative stamps
for the national Ieaders. In this connection
1 would like to suggest that a commemorative
stamp may be issued in the name of Tipu
Sultan, the late ruler of ex~Mysore. He was
a great patriot who fought against the British
rule in those days.

Then 1 come o the subsidy schome for
conveying the posts from railway station to
the mofussil headquarters. It is far from
satisfactory. The systom now existing is that
any private Bus operator is asked to convey
the mail and under a great risk he is doing,
The fare is fixed on the weightage of the bags
conveyed. I would like to bring to the notipe
of the Ministsr that nothing is given for hand.
ling the posts from the railway station 1o tire
bus stand and vice versa and he has
maintain himself and carry these bags and
take the responsibility of any losses incursed.
Itis to the disadvantage of the passengers
travelling by the bus as these bags ocovera
large area in ths bus. So, Sir,
adopting subsidy system,
Department run their o
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railway station to the mofussil head-quarters
which would be very beneficial to the Depart-
ment and also to the public.

oft JoW W wouR : TINTW WYY,
- fawen & o foedr o oot &
gt e @ @ 4 e

waw & aqorqfr @i § 1 Aref agpon A
s & FATey Y aww gAn 8 s &R

ot o

MR, DEPUTY SPEAKER : 1 think this is
becoming a regular feature. Three times the
quorym has been chalienged and three times
the bell bad toring. If the House is not
serious about it, I think, let us adjourn. Al-
though the Business Advisory Committee has
said—there was a gentieman's agreement—dur-
ing the lunch hour or immediately after quorum
should not be challenged but the Constitution
is very clear : When a quorum is challenged
the Presiding Officer either call for the quorum
or if there is no quorum adjourn the House.
Now it is third time, Ifit is happens again
I shall take it that the House is not serious
about it and I shall adjourn.

Let the bell be rung Now there is quorum.
The hon, Member may continue his speech.

SHRI K. BASAPPA : Mr. Deputy-Spea-
ker, Sir, I was dealing with the suhbsidy being
given to the private operators, which is not at
all safisfactory, and I was suggesting to the
bon. Minister to consider runaing of mobile
vans by the Department itself from the rail-
way siation to the mofussil places.

Evesy one of our friends on both sides
was urging that efficiency is lacking. To
improve efficiency ] would like to suggest that
every district soould have a sub-division of its
own of posts and telegraphs. For example,
my own constituency of Chitradurga is being
tagged on to another district, Tamkur. I
usderstand, the Posts and  Telegraphs
Department has recommended for its separs-
tion and it is pending for the comsideration
of the hon. Minjster. I would like to request
to the mon. Minister to look into this imme-
distely and to have a sepamte division for
each distvict. Bach district should have a
division of its own 50 that efficiency could be
foved up further.
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I further leatn shat there is & shost supply
of higher denomination stamps, like 10, paise
and 20 paise, in the mofussil. Instead of that,
they give multiple of five paise stamps. I
request the Ministry to look into this aspect
of the short supply of higher denomination
;lmw in all the post offices in the mofussil

Coming to the telephone department, it
has been urged practically by every Member
of this House that there is a short supply of
telephones. 1 do not know whether the
Ministry has a programme of its own for the
next 15 or 20 years for the production of
telephones, We have a number of telephone
industries established in the country, That
means, they are not able to cope up with the
demand that we are having We have a
system, called the Own Your Own Telephone
System. There are scveral thousand apph-
cations pending for that also. Those who
keep a deposit of Re. 2,000 or Rs. 3,000 arc
still not able to get telephones. After all, a
subscriber 1s interested in getting the telephonc
early. Therefore, 1 would like the Ministry
to have a plan of 15 or 20 years ahead and
improve the production of telephone equip-
ment.

Coming to the trunk dialling from Banga-
lore to Mysore. Bangalore to Mercara and to
Mangalore, Hubli and other places, we always
find it very difficult. When you book a call
from Bangalore to Mercara, because of heavy
monsoon in the greater part of the year, we
do not get connections at all ; always the line
is out of order, I would suggest, to mweet
that kind of a deficiency, that underground
cable lines can be laid in such parts of the
country where this difficulty is always felt.
That would be one suggestion that I would
offer to the Ministry, that Is, to run under-
ground cable lines so that that difficuity can
be met with,

Coming to auto exchanges, they should be
there ia every part of the country, I see that
in some small mofussil places auto exchanges
are being instalied. A place like Davanagera
in my constitueny, which is one of the most
important indastrial tewns in the southern
region, has not got as auto exchange, I
understand, the departmhent hes suggested
this but it has not cdme into being. 1 would
ecarnestly request the hon, Minfster to look
into this matter and sos that every importsnt
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voromercis towh in the country gets an autp
exchange so that the business people and other
persons would be very much benefited by
this.

ot vmeNT (3iw) : yemw wghET,
AT W AR ETE-aTC FAWTT O AeR
gaae waw fwqr, g% foq & o &

Ty g

yqH WA, dqg A IHAR FT
tawmr &, g o Tar fawm § faw § wla
oyl g% 7 arear @ar § A @ fwwr
& 9 gaar # froarg & o Y 8, 9%
OF ATEALATF qTT |

yeqer Agd, ¥ 1 fawg ¥ A
#Er ot & frdgw Fww s wroF faard
# 5wt fromd qer @y W@ ¢ sw H
qfqqT AR TG FASAT SET AT FT H¥T
FAW g

Feqey wgea, ¥ oF @ A1 & &
wgar ¢ e ow on Aot A A fawm
T U QT FIA-FUSAT ST AT IW HT
SOTET ¥ SATET WEWANT FAT HAL S FT
am Fdeq §, & wet oft ¥ frdgw w®w
fr TN caador & oY TR ST E
T @Y & A wgf W g% w1e fear S
t @ W e, 8 v wE kA Agl
ot st ooy &) o WY gt § e
g% ok frer @ § o e TR
REE g o wT qF @ el
T AIL-AT FEA 9T WY W0ET Y A
T fear wmar § 1 AT K gwwmar g fe
37 T o e fedt gad
AT gy & s gre f H pEqd
Ha% Taey of frar wiw A, N fe A
R X et ¥ awge ¥, M wAW
SHIT a5 Wk & a7 9T g Wt 9A ¥
?ﬁﬁ?mﬁwmwﬁ w1 4,00 TTY
A fear mar 1 oy ot wgew oft, W
O Ay ? e A W gg aw
T T g i o fertedn §, ¥ g
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el § iy g % § o ¥ defreda
wf, wuwar AR g wgst F WA gy
§ s ag dur gad & AW wre foar wm
g

et AT, whw § e gl
wga Y vwamar ¥ § avht oF agde ¥
o §f T e &1 e wEew, W
fratem fa Tweam, O § feey @ A
¥ s § ol agt gedEem
g AT IgE AR T MEA Y
FORTY ®Y  SHEAT &g AT owar Y
wE wiit & o g e ool

Feaw wgey, & T S of .
TIFWHT Y GIF A FIHIGT FEOT 6
Twarl & sfa avar § ygwr Fromrd
dzr XY o @ § 1w wefy o Tiw F
o Fafezat ardr § & fafesai 1515 famr
#ofr auy wifewi # o ag) e §
W@ wwR ¥ 99 fazdt w1 A e A
war &1 AR o w9 o
FAgwg, frezeTs, wAaEe, e on
ot 21, area faw Adf famd €1 @
AR TR A W §)
wer f, ag air ¥ IE R qef ¥ are
15-15, 20-20 7ig @ §, off< 9 i«
fe R e Mg e o
w2 fafezat warfy O ozt § 1 5w g
¥ e wfeg & T RY e oY @@
gedt & wiy arfr 7g Fed «rg A
|G 9T GFAT §F | Ay Aoy ofr, felry
%2 g% g AR fafar o foer 2w ¥
& T grew § o I 3 qreT §, SEW
Wt fa¥y zamw A feav o7 swar § ) &
wiwlty Wt ot & faimw wear e ge
qaTay AT 03 o wnfve qewr W
iAW & ¢ T I e anfwet & ow g
#t fagfar ¥ g R oy wvog oY &
wt o, fagdr fod, ogv o 8 we
SOEd | WY aiw A aniter vy ¥
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o Trmiee ]
afus wreandt & iy Y site wree
qOFrC A areed w o

weqq RO, % AT fawrer & wEy
ot gt oft & o freely & e wwend
¥ g% fm Qo AT R W | 9w
wwrelt § I wr 10-20 gore Fafeear
faft W oar Wt feaw el & agt At
iR ewg Awm e fsgr avg @
ey ¥ ww gvar § ! & ween way
oft & quer g g fv € fredlt, e
TR ¥ wRwiTEl ¥ faere wosid
wriard St Tk & ? s Y wf § o) s
srifd faors &t T} 7

WA fawm & Fra-gwear a@ A
aqgr &) afaw o1w g ) & g wgay
w( oI % wgeqe frer & s
femzar | T At § 0 S A tawdr
o agt ¥ s ®r frow @wT el
qgar & | A A 5T &1 @ (Rgrear ot
@Az emioa foer 3 ) R
fewe wia & qufior @Y & fedy o w0
Faorsearm@w A aN | @
foq s ¥ 9 &1 gavw T HY
TEXT BT W EIW § | AT I @
faed w1 o Y FUN Ay ag gor fw
99 ¥ yfr owar & faena off @

& oy wgtey ¥ fakew wwmr fr R
aw-ae oy & B awvearat B oo
wRT ¥ T § 39 9 g W ¥ awar B
W fgwmm Wl |y g o st
w§f afre amar o fadre gat @t

o ww qeww (W)
Jursa® wavew, & @ w1 aga amwrd ¢
B om & 7 @ foree o o
m&muqﬁmmmt
frg wg A § offc W Aae o
& winfal &t W aswd § T
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wivamm & aoere & qger f o g e
TR TR gl Tk oW &
foy freyr qadwr gerewr fmar g,
¥fiew oy fr-girafed o aw § froar
& grax gpdwa & fog @t frwar &
FTER Y Faoa T § e 5w aw
X TN @, Iq QR ANT qF I
fawga qudwa worewr fremr wTfEge |

wh wwen grefew A & ok
wrfgg & wrag & &Ef auA &g § wwA
&, afawiq aw fead g § sl s A
grow aga ff aUw @R &1 FEA) A
T @ WA R Al Y war g e
gt & qrft ¥ @ ag & oy wa } )
FHATTE] & EA A FE syaeqr T& &
@ fon & aoe 1 a@ @ gefar &t
FHEqT F FT AT ATGAT § AR FZA
gt g f5 gie R wpd A &
wiwifal & smarg &t sEegr @A
Tnfgg |

dTA ToTHL & A Fe of off & i
s @ ¥ far o fodte wre Far
AT §, 37 B grod g w9 &) 5%
g ww Fvery faedr & ot ag s
AMF-T=AT FT WLO-GCT T FT q67 & |
I 8 gmad 9 ot ey feqr wmr
wifgg

Ty fawrr & wdaifedi W afese
dfafodr & ot &, dfer s o7 a7 T
W< 1 faaR & 97 wt sfearf i ¢ o
q& gfrar aff fre qrft § 1 1w
Yapim e S b o & 59
afr wqar e ¥ fagr oy forg & 97
® arean ¥ g9 qgraar fire q |

T agt AT ¥ ook Q@ § @l T
mmmmgmmﬂm
Rt § gt |
ok § agt
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9 YR areg W f vy o
fefowe giiR-ime Wt arw g e ogt
qz fieze giedw O wifgd agr «g om
goit Prrodt W SR sEETETOT A &
AfaRW JToeH §Y, ¥q ¥ AT H |

ot gRo amAIIEY T (FHFAT) ¢
AT WEET, ATAW WA ag g %
w fawmr & oY wat §—ft agyor—ag
aga ginfde § oR offolwit awy §,
i I femrd-Awe ar aga w-gfefde
frgma w & f aft vy, afew S
# qiff & oY oot SAW A Aw fafaex
T §, TR N g} AN AR
FCAT§ -

Po,tal delay disgusis CM :

The Chief Minister Mr. K, Brahmananda
Reddi, today expressed disgust at mor-
dinate postal delay that has become
common in this city. Often, he pointed
out, it took three to four days for letters
fiom Delli to be delivered. But letters
sent from here to Delhi reached their
destination without delay.

“1 had once complained about this to
the Post-Master General also,” he
observed,

This is the complaint being made by
your own Chief Minister,

wgen § A ¥ feqdde ) &
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¥ fr & qve o § ¥ ww K W
fogrray go aff s wgd §am
e W o st @ R, e ot
gea wiat & off @t wfgg) agh o
dto ®re Wrywe TR WIfgy | AT WA W
T fefgae & ‘h’mh'ﬂo #to X
g% s & gy ¥ Y xw foq e
st g e oo wifew wX e ge fodr
# Wy ¥ Wy o o ANy F A
AT ¥ T F wrar gy | F e s
g e 7t wgem, @ W w3 A I
afrfad= ® o &% w3

15 hrs.

ot ey wrw (38) : g
T, w7 W faww & awar § ag
afts graey AT §, oF AT W A
HA% wlereat av g qag A ¢ 4@
swifira o Y & W wx FOW &
greg ¥ | He 83 @ ¥y ww 8,
gt oge @ e XY sgaear agw @
w8 § ok wg R age §, ot ¥
e w1 wrew frear wf ) ag @
Wige &1 T ffed o wive @
TG AT qEAT W WA, 7 wheamg
gt § 1 e RY W Fw aga v § AR
sgragn i agr A &1 WAy aw ¥
ot aw gt &Y Af &1 awAT ¥ vire
AT R @ T F @ dehew
freat € Y §, woff & felY § ot wrem
ot faem & ma wdm ¥ g oy @
w® R ¥ frerad gaw ¥t & gt
wge oyt frer &w otz § agt ¥ W
g wars v g § ar @l fored e
§ wgt & Y ferad g F vl K &
aE ewR g wET N T amad
T W § 9 fad ¥ ey TR g
fiomiu g fia g g § weieg
o Wy FAEHAT O oY W 1 famdryy
# go Wil & o wntw Adelwr fedr g
WA TN g o A v e
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[y wergeres TR ] g fiv fed¥e wg s Wi qur oy fie o
wﬂif mgﬂam%m e fredt geqv aw TR W

weur qE 7 f¥ | g oforw o wt Y o qegdrg W du-de
ifsmAafFematgR i) I FAamiyafdk
oW AT 4w wT qg WAy Mg fv arwedt 97 F w06 4T AR @ X E | Q8 Ao
78 8 o el g WA N e Y & A T Wi g e 2 qd §

YR TAAN ATAVIE A FTHETAE TGl &
W A ¥ INT ¥ wEen 8 ER
faqr omar & 1 & seft Agwm ¥ A ThEE
fir aga Qe g & TRy § o b
W T A G Y § AR g
T §—aeifs % foy g R W
9T wew T & -0y v f fs
A RAW F ok fax § X 17 @y
mft ar wex § agt o fodd wmd ek
¥ 5 gt 29TRT O agaea &4 &, w3l
feay 2o w7 gu & fray  Eoieior oY
Tgt ®=d &, fray qgad a) §, dAf-
wTE €17 A )

37 & grdar s ¢ e ow o
oY sryear £y ot 97 I 1 wer giw F
w0x 67,000 wiw § 1 aga q-FL a7 Al
Fymwar aff § 1 o aw o Tl §
Y AR ¥ Mg 9@ ¥ dug 6
femram AR FPR M QER T30-
gt oiw we e Wfgg AfeT ol aw
Y g T @ Aw B s i
wrdr 3400 o & dfeq fisx o w@t 9%
it aw M TrETT AT 1w AR R
TR, U, we, T 4 fer g
ot srfeere fady &, anferd? dtw § o
gt e owh av AT E 1 & o wam
g T vt wq & o Trewrdt ot sgreq
Namwerd W A & wrdar v
fie et aghee frdr e € 1 ot queY
w1 ywre § agt ww ¥ v Ol o fafeat
@ e orm 8%t B e W
@ § fe ol Wi e s ¥ o
e oy o aff awk § N & i W

gF A ¥ arear wt o af § afe
sfmfc & o ema aff foar 41 &
g st g e agt s wee ek
IH AT AY THAT F F o ¥ wifow w7 )

SHRI D. D. DESAI (Kafra) : Communi-
cation is badly required, particularly when
we are facing great distances on land and
a certain amount of dislocation during each
monsoon. India Jives in villages and these
require greater aid of communication We
find that villages are ill provided with even
postboxes. Most of our villages are having
about 500 to 1000 inhabitants, I would request
the hon. Minister to provide at least postboxes
in villages with 500 inhabitants and more,

Many Members have also talked about
difficullies of telephones, telegrams and so
forth. We know that there have been certain
difficulties about coaxial cables We have been
pursuing the Mimstery to establish new manu-
facturing plants or release manufactunng
capacities to others, But unfortunately.
Government have not acted upon the sugges-
tions made year after year. In the event
of the increased production of the coaxial
cables being delayed, then they might consider
city cables like Stalpeth and Alpeth cables
for greater manufacture in this country.
These are very simple o manufacture. Indi-
genous raw materials are available and it
would be possible to manufacture these cables
with indigenous machinery and know-how
Therefore, why the Government is with-
holding development of infra-structure which
is so essential for agriculture as well as
industry ? It is only because the cable manu-
facture is restricted to public sector. Unfor-
tunately, we find that the production made
by public sector is 5o limited that the waiting
list for now telephones and evom for trunk
calls by he subscribers js 30 large thas they have
to wait for an indefiuite period. There are cascs
where ppopie are wiiting for now  telephonts
for 10 years or so. In other countries you st
it on asking, because it is a reveque item
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on thess matters, then, the Government
should release use of certain walkie-talkic
and micro-wave systems, Sir, there is no
difficulty in this country to manufacture them
because we have certain know-how, We
have facilities to manufacture solid state
devices, Now devices are being made in
this country and with these solid state
devices it should not be difficult for us to
manufacture in what we call clectronic
industry, the communication systems which
would be fast, reduce the cost of communica-
tion, would reduce the personnel employcd
and the rackes we have seen in telephone and
other matters.

Sir, there is also the question of over-
seas communication. We arc presently facing
a certain amount of difficulties in rapid overseas
communication, We are participating more and
more in international cndeavours particu-
larly export trade and here again unless we
arc well provided with good rapid Communi-
cation {rom any part of India it becomes
difficult to perform.

Sir, 1 tell you our own experience. Evan
with the Central Research Centre for High
Tension Switch Gear it is impossible for any
Indian manufacture to quickly communicate
with research centre and have the fesd back
system by which one can have satifactory
development of High Tension Switch Gear
and other inter-se important equipments,

1 would not like to take indefinite time,
But here again 1 would emphasise that with-
Out proper communication we are not going
10 progress much particularly in mass educa-
tion, the developmental activities and even
1 our transport and other things. The other
day we had the problem of wagon and
other shortages here and there and so and
% forth. These could be easily avoided, had we
an excellent system—a net work of communi-
Cation within the country, It is not necessary
MOW to have elaborate items costing several
1l'tousan:13 of crores, It is possible in this
electronic age to do the same with much less
?“’.[: By holding back the manufacturing
h‘““*"“ in this country which exist, wo
1lrm Ourselves, These could be betier put
" use. Yo this respect I would requestthe
m‘:mmem to koep an open mind and
fail Sncourage to the optimum level such

ies that we have jn electronic industry
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to offset the present backlog in communica-
tion of the country,

Sir, the last item is the manufacture ‘of
Communication equipments for jaternatiomal
world. Here again, with our large require-
ments and great internal demand it should
be possible for us to manufacture for self
and also to cater to the intcrnational world
quite a large amount of sophisticated equip-
ments for communication systems and this
it it is a part of our internal requirements,
then the rates at which we can manufacture
those could be a fraction of our today's cost
and it should be possible for us 1o compete
in international trade and export to them.,

Thank you, Sir,

W Tgew wfgeae (fewg)
gqTewer wevew, & g9 fawmr &Y ain
1 aada v ¥ fov @grganr f 1 F oy
HERT ® AW T AT AT AT
At § & o ax fawm # e
sfmfagard €1 ol §TFIT #Y 99 q¢
ear 3T =iy |

TER W AT § vy wrar § froag
gAY e ¥ IrwaTA @t &1 & qUA}
1967 &, w7 f5 & g9 99 & g, wqa<
7z wga1 a1 @1 ¢ e wen R 0w e
gar w3w 8, wgt miw gl K Ay g @,
>f e agt 9t TrvE T § | T T
from & fr oie |Y #t smardy ox TreaT
@Yor oy, AfeT ¥ oo o qRoww §
w fam ¥ gy orsE Al W@y
g

femrdde €t afedt ag ¢ fr
TFYT AT R Y §, WUC Wyt
¥ §1qT 4 uiy A fedy Tvwad
qiw 1@ &1 arer g &% &, & few
g8 @ W A ¥W & opm
THFGTN TCAT YET A Wy :
fearddiz & ol a% 97 ® WX gy

it fea § |

1%5
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FTHTC W TR @red & ST
R T A% 9 3 A 1 owvew wqw
o otk o gt § sk v wéR
vl # ggdt @ § ) w fog dud o
e & Ty w7 | Mg, P A
wug & srrarAl @ wrer gy &) e
oY @3-k AT AT ¥ ST AN
oy ®m X faar o, Y ¥ oumer femeed
ArmFd | Ao b o ¥ w5
¥ o &% 3§ dur o wF e wefremiT
¥ dar & | @ TWTR TEEET §) aTHEAy
agr, T A wrEr A Few R Sl Ay
ot gfeer fadnft

du fe oy oy §, qReEw oF
e ofar ¥ & awez @ wva
o § B w| W R ofew ! A
fefgw femec & aw e & v
R ¥ foar o | g3t BAwmw s
wr § afew 37 & N waew o Ad g
2 1 Tt & qra R A emaewr A
t® ¥ @ a vl w foaa gfem
R ¥ qgo dto w1 a1 f5ft 97 wwag
wfgwrdt w1 gfag #< fr woi g ofd
gt & 1 xx fog ag smawas § v Avrg,
BATYY, T, WA R Ty § gfew
Rwal ¥R fefgr Qemrsst & @t &
e wvvw entfe fer o 1 aqwm
wrwear # wrgEl WY 99 Ao ¥ g 9
war § fr gfew o ot At & zw
fog gt BT eraear §, Azt dvo o
*vﬂﬁﬁm&ql

g & S ¥ v ¥ w0 oaw
wr oy, o T wawn § ) g
wfimge 36 e § 1 Wi afrr sfage
W FX NI ¥ TR 0T A W gear
§, ¥few Swamg & e wiore & arg @19
*f W wear §, wiite dwngy o e
¥ wtater wwr wff §
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Wi aed e ¥ dw 3w
oW ¥, afew ¥w we ¥, o< ov Drfeow
omEe &) R & warh R A
e & qro e ok | WY S
# ghray it A Fv Tt gY ;)

e wgm o wi g v dwe
AR Ware & A= ¥ Nar awew T R
a5wg & sfeagz 369 &) a@t @
wa § ) few sfeagr dk i ¥ @
7 TR argT A § 1 R sferge @
@ & @9 § erew v & oy, &Y frew-
T3 FT WN9TE ¥ T &) T & 1 AT
Tgds YswareT § A o § Wikefgy
17 1% & 1 s A 17 NS w1 gwer A
fear o, av e fa0 ¥ T q qwH
T 797 g & Sfeaqy, i, e
R Ty gAY aedt &1 @Waw
JET AT 99FT FzAT qFar g fewrdhe
T I F1 T g9 A W Wfzw
@ ¥ aAaT & o gy &ef i femrd-
HZ F1 oY 19 1T |

aift ¥ aTTe e wWo fdiew A
afeeer &1 &% Bmr & 5 afgwas mfed
¥ ymqq A A ¢ afew oF wd @
& fesd wt qmqT o fegr o @1 T@
wTEE AT a7 T far § 1 wnfrar 7
wToeT &Y o & gifeer w1 & S
war e, fom & weas ) fagd) s
T AR Y ) W avg v § favg
fergra vt § 1 sre efedt & arrr
T s o, fow F wifeer & fom
&9 &, at wifesr & vy wwTe A IR 7@
g awdt | feardifz /Y aqd swwfal
¥Y AHEIS AT ACH eqIT a7 AT |

ﬂm*moqﬂatme imﬁmﬁ
w9 & ¥ & & o o g o Sy
amew &1 R wrd @y ar gad
teqes DA W wﬂ‘m mtw‘a‘f
T o W e ¥ w g T
wmmg ﬂwréﬁz
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whr Mo f @ dy s
W%fmm A T $fed
aiYC wrgew 7Y aAy awar § ! wdaf
Faga gy A Y § Afew A gaa
i

foqdie W gw  sAafa &
glaaeil # acw s ¥ wfgg feme
W A FHATY YOy G o A Ay
fgRdguams R adw IR
arq fafezat sizar § stk ety gy
R AIAT § 1 WA TwAT X 9H &
FTHUITCAT & ¥qTET N g, AY 99 A g@Ar
¥ g o ? fruddiz & a9
FAwiIfeg) & fou s & o & WY
&Y sqgeqr HE "rfEw |

sgaifa & foq a¢ fafwar &
gfqar Wt gueew 7d M T 1 A A
FHA AT 0T 1Y, @ 9w # AT
TRT A AT 57 29T g1 Afefmde da
qear § A a¥ 39 & gz faw qdr g
@ fom wawfea) & foq dfews dfafedts
1 peqr Y @Y Jfgy . s Fearddz
I FHAITRAY ¥ QX & W gElie wear
§ A fee oog Sfa gfawrd ot & arl
Tifed | e ¥ & 3w AT & T | 9
¢, 3@ ¥ et o BN w407 ?

Y g st & asAl & fag
et oy Y€ syaear ff &1 9T B T
W oawre & gt § fx 9w & foq aqa
T W egw ¥ vl w< aF w5 &
T} 1 9w 5w feqredz FT uF wRAd
1% 919 & a% agdy v @ §, @ 9w
TR Y R ) ow g e A
T an ¥ fog avar §, @ I R X
W & iz o ag 7 W o A Hear
YRR P §1ow were frd
?ﬁm*ﬂ'ﬁﬁmmtmﬁ ITE
T BT § 1 ¥ g e Y wwifed
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MR. DEPUTY-SPEAKER : The hod
Minister wants about half an hour, I shalf
call him at 4. p.m. ¢ we shall conclude 'this
discussion by 4'30 and the demands would
then be put to vote,

SHRI BIRENDER SINGH RAO
(Mahendragarh) ; We are discossing the
demands of a very important Ministry. From
the way work is increasing and employment
in this Ministry 18 increasing, we should have
expected that the Government also would
attach due importance to the Ministry of
Communications We find that this Ministry
was a short while ago headed by & Minister
of the Cabinet rank and two young and
energetic Ministers of State but this is now
headed only by a Minister of State. It appears
that the importance of this Ministry in the
eyes of the Government is decreasing in
proportion to the deterioration of the conditions
of work in that Ministry. Judging from the
inefficiency, corruption and the breach of
public trust prevailing in the P & T this is one
Ministry whose demands should by truthfully
opposed in a full throated voice, vehementiy by
every section of the House.

15.19 hrs
[SHRIMATI SHEILA KAUL in the Chair)

We have seen Members of Parliament
belonging to the Treasury Benches always
starting with congratulations to the Minister
for the good work that his Ministry was doing
and then there was long findictmeat of the
nefficiency of thé Ministry. Cotruption and
everything else was mentioned, There is no
singlc Member in this House who can plage *
his hand in his heart and say that he has not
suffered at the hands of the P & T Depart~
ment.

Do we not make trunk calls on the
telephone every day ? Even for small cafls for
short distance stations we have to wait for
days. Just now, an hon. Member of this
House sitting next to me was telling me about
the working of this department, He tried to
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make a call to Akola. He tried one day, the
second day, the third day, the fourth day, and
the Ath day, and always the reply was that
the line was out of order. It happens like
that every day. For all these small stations
the lines are out of order at least for 20 days
in a, manth, I know it from perecnal experi’
encs, and I can give an instance, Ieven
siarted keeping a register to note down when
the  Jines are out of order. If this is the
condition prevailing here, what about the
poatal department ?

Who does not know that letiers are
received at times several days after they were
posted, and there is no guarantee that they
will always be delivered 7 The inefficiency can
be seen even from the fact that their postmarks
are not legible on the cards and envelopes.
Bven telegrams are not legible. They try to
hide things. It is very important that a person
should know when the letler was posted and
on what dateit was delivered. Bu now they
have even stopped putting the delivery post-
mark on the letters—only in hide their
inefiiciency.

Apart from that, there are many other
ugly things. We never thought that a depart-
ment having a public trust of dealing with the
common people will be politically used. We
have known that even in the last mid-term
poll, electric connections cut off, power was
shut off for the poor farmers, because they
would not vote for the Congress candidates.
Even today, we had read in the newspapers
that a certain Chief Minister went to a parti-
cular constituency and promised to upgrade
$0 many schools on the spot. He managed
the defection of an MLA of the Vishal Haryana
Party. But we could never think that the
poatal department could be used for this
purpose. 1 would give an instance.

The predecessor of my hon. frisnd, the
Minister, who is sitting there,—he was a
Minister of State —contested from Jhajjar
constituency. There is a village in that consti-
toency, named Lilahcri. He went to that
village for canvassing, The people rofused to
suppart him. He threatened that their post-office
will be closell ! if they did not vote for him.
They came to me and [ told the people that
they were paylag—(/nterruption)

AN HON, MEMBER. : No.
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SHRI BIRENDER SINGH RAQ: Are
you the Minister in charge ? or Were you
there in the Ministry then ! (Iutervuption)
I know you.

The fact remains that we never imagined
that this sort of thing would happen in a
frec country, But it is a fact, and you can
make enquirics. I hope the hon, Minister
would make an enquiry and set things right,
That post-office which bad been working for
three years in that village was closed at the
end of the election only because the people
did not support the Minister. If it comes
to that, next time we may find that the
posimen will be instructed not to deliver the
letters to the people who do not support a
particular Minister or the Congress candidate,
It will also come to this : that the government
will decide to close the railway stations in villages
or towns where the people did not support the
ruling party. Thisisa free country. Can
we imagine anywhere, outside this largest demo-
cracy in the world, that a free country would
tolerate a thing like this? No. We sec
police head constables sitting in post-offices
day-in and day-out only to open mails of all
political oppoents of the people in power.
This ceosorship—is this right ? Has it any
legal sanction ? [Is it allowed under our
Constitution ? Il you take a country like
America, even for criminals the telephone
lines cannot bs tapped unless there is on order
of federal judge, and that also for a limited
number of days. Why talk about me 7 Many
Minister and MPs know that their lines are
tapped and telephone conversation listened to by
CID men sitting in exchanges [ used fo get
letters very late bocause 1 happened to be on the
wrong side of the Government in Haryana
I started sending my men to the post noffice to
see what was happoning. All my mail was
sorted but and handed over to a head cons-
table. When I objected, the postmaster
started carrying the mail to the head constable’s
house in the evening !

Corruption s rampant in this department
Where is the cfficiency ? Right under the nost
of the Government, things are happening
Delhi which should not happen, if there 1S
really a minister in charge of iz. Now we haw &
new youngman minister in chargs and we hope
he would do something about it  Eashier ther®
was an old man as minister-in-charge and ths
was his private preserve, [Bither he would b
kept as minister without portfolio or if

insisted on a portfolio, this was the minist?y
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that used to belgiven to -&im, becanuse it was
ot considered 99 important !

In Delhi, there is a system of priorities
for sanctioning telephones to doctors, legis-
Intors, political parties, etc. I applied about
iwo yéars ago for a telephons contection. 1
was 2 legislator as well as the President of a
recognised  political party. The General
Manager wrote to me asking whether 1 wanted
it for the party or for mysell in my name,
I said, it was for my party. I thought one of
the two would be given to me on a priority
basis. But it is now mwore than 1} years and
1 bave got nothing. I was told by some
people in the department that if I paid Rs,
600, I can get priority. This is happening
here. Le. tie minister institute an enquiry
and screen the subscripors in Delhi who have
telephone on priority basis. Most of them do
not deserve it ; they are not covered by any
category. Just because they happened to
pay Rs, 600, they got priority fixed up within
three days.

I am an MP and ] applied on 13th May
for a telephone at my house in Delhi. Iam
entitled toit IfI did not getit ] am not
getting what [ am  supposed to get under the
Salaries and Allowances of Members of
Parliament Act, It was given to me only
afler several reminders were sent from the
Lok Sabha Secretariat. On the same day, !
applied for a telephone at my village home,
Itis more than 1} months and still no telephone
has been fixed in spite of telegrams from the
Lok Sabha Secretariat to the people in charge
that it must be dore. They are dealing with
MPs like this and yet peoplc are falking aboat
the efficiency of the department. 1 suggest
that this dopartment should be controlled and
most of the work which should not be with
this department should be taken out of it.
For instance, small savings accounts. Now
banks have been natiinalised, What is the
use of post offices doing the same thing giving
Icsyer interest 7 Onee a person puts in some-
thing in 3 post office, he would cven make a
Will to his children that they should never go
W apost office for opening an account. It
s very cumbersome and difficult, This

X nt, if moasured in terms of ineffi-
ciency, corruption and breach of trust, [ think,
deserves to be called public enemy number
one and it has to be pulled up. Iam sure
the new Minister who fs a youngman and Las
s T
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great zeal and enthusiasm will try and spe
that when next time we meet here there lu
genuine appreciation of the work of this
Department.

*SHRI K. SURYANARAYANA (Elury) :
Madam Chairman, the hon. speaker who
preceded me, Shri Birendra Singh, has
narrated his personal experience in connection
with this Ministry. Probably he might have
taken part in the freedom movement during
the British rule in this country He might
have cxperienced the same thing at that time,
Any Goveroment would do this in order to
check the various unlawful activities whether
they are committed by a small or big man.
He was the Chief Minister of Haryana. In
order to saleguard the peace and security in
his State he might have asked the State CID
department to do the same. It is the duty of
any Government to check such unlawful
activities. In order lo know the person or
persons who are at the back of such activities
the Government resorts to such methods,
There is nothing wrong in it. As long as he
was the Chief Minister, he probably thought
that there was nothing wrong if the Govern-
ment resorted to such methods. It appears
that he is mentioning all these things mereiy
to criticise the Government just because he
happens to be in the Opposition now,

Shri Bahuguna, as the name indicates,
possesscs several sterling qualities though he is
new to this Ministry. He was the General
Sccretary of the Congress Party and was res-
ponsible for its good performance in varfous
fields, The Prime Minister has done a good
thing in selecting a man of the calibre of Shri
Bahuguna to be the Minister in charge of
this Ministry. I am sure he would live upto
the confidence reposed in him and run this
Ministry to the satisfaction and benefit of
the pcople at large.

In 1954 when thore was criticism against
the working of this Ministry, late Pt. Nehru
handed over this Ministry to late Shri Kadwai,
As soon as he took over, Shri Kidwai geared
up the Ministry and streamiined its working,
The people also got many new facilities. One
of such facilities was the night mail service.
Another good feature was the introduction of
the Mobile Post offices, Because of that we
started posting mail even on Sundays.

et o = T

*Toe origisal apesch was elivored in Telugu,
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"Even thoygh, for some {ime past, we do
not recelve letters on Sundays, this Ministry,
by and large, introduced several facilities for
the common man, We hope that this Minis-
try would always bear in mind the convenience
of the comnion man and would introduct as
mapy bew services as possible,

In this country whenever there is an
agitation, the first victim is the Railways and
the second victim is the Postal department.
In the present times, people who take part in
agitational politics have the mentality of cutt-
ing communication lines in order to draw the
attention of the Government to their cause.
Therefore, it is the duty of the Government
to censor mail in order to forestall such anti-
social activities. If there is a genuine griev-
ance against the Government on this account
it may be brought to the notice of the Govern-
ment ; but it is not correct to condemn the
Government because of political differences
We all feel that if in the performance of its
duty, the Government resorts to censorship
of the letters of one or two persons, there is
nothing wrong in 1t

In 932, Mahavir Singh and Dutt who were
involved in a case along with Shri Bhagat Singh
were deported to Andamans. Before depor-
tation we were together in the jail. After
my release, [ wrotc a letter to them in the
jail. Because of that, the Police Department
was afier mec for a year and the Government
was censoring all my letters during that period.
The British Government was right in during
so and I had no grudge against it. We were
not afraid of the Government censoring our
letters becausc we were rcady to make any
sacrifice in the service of the country. We
knew that we did our duty and the Govern-
ment did its own. Therefore, we should not
respect the motives of the Government, We
should also not charge the Government of
directing this censorship against one particular
party or person As far as possible, we
must give constructive suggestions to the
Government s0 that the Ministry can serve
the people better,

If the Goverament does not sensor the
mafl and watch the activities of certain anti-
social glements, i{ would not be able to check
the spread of Naxalism from Naxalbari to
Srikakulam. If Reo Birendra Singh were to
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be in the Covernment he woudd have dons
the same in order to maintaiey law avd'order
in the country.

Coming to the Posts and Telegmphs
Department, I would say that it isa very
cfficient department. But sdll we¢ would
criticise the ineficiency of a few individudly
in the Department., It is normal. The
Government should look inte individual cases
of inefliciency. There are Haws here and
there. For example the Guvernment intro-
duced the facility of phonogranmis. The Tele-
phone operators do not try to follow our Eng-
lish pronunciation. I found it is easier to take
a taxi and go to the telegraph office for this
purpose than to make telephone operatots,
particularly in Delh:, to follow and under-
stand our English pronunciation. The Govern-
ment should try to remove this dificulty. My
submission is that we should cooperate with
the Government and the department so that
they can serve the people better, rather than
question the good intentions of the Govern-
ment.  We must always try to improve this
department so that the common can may get
efficient service from this department.

The merchant community and the chamber
of commerce of West Godavan District have
submstted an application to the Government
There was a Post and Telegraph Officc situated
pear the Commercial Centre at Eluru Be-
cause of the increase in the number of tele-
grams a separate Telegraph Office was establi-
shed at a distance of two to three miles from
that place. They wanted to the Government
to keep the Telegraph Office attached to the
Post Office open for 24 hours. But on the
contrary, because of the establishment of a
separate Telegraph Office at a distance, the
working time of the telegraph office attached
to the Post Officsa has been reduced. Asa
result, it sanybody wants to send a telegram
beyond the working hours of the main Post
Office, they have to travel a distance of threc
miles. The Government has not yet senta
reply to that application. 1 do not know what
the Government is doing or proposing to do
ia this connection.

Another point 1 would like o make is
that the town of Elyru is the beadquarters of
the West Godavari district, Thece are several
rice mills and one or fwo jute mills situated
there, The population of the town is sround
one lakh fifty thoussads, The posial em-
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ployees-in {bat town sequested the Govern-
ment for the establishinept of a divisional
office in the town. 1 hiso request that, in
view of the reasons mentioned above, tho
Government should establish a divisional office

v
1

1 would like to state a personal experience
of mine and conclude my speech. We got
the telephone installed in our house only after
19th of March after we were sworn in as
mecmbers here. The department had disconnec-
ted our telephones before that date even though
I hgd written to them requesting them rot to
do so. Before disconnecting the phone
from 21st December to 29th December, 70
the telephone depariment have  billed
me for 3000 local calls. They have deducted
the charges from my salary bills. They have
not bothered to enquire and verify from me
about the number of local calls made within
that period. The net result was that I did
not get a pie from my salary bill. There
wis no need forme to make as many
as 3000 local calls within the period from
21st December to 29th December 1970, 1 wrote
a letters on 2nd May to the Officer Incharge
in this connection. The Department wrote
to me saying that they would check up and
return any money wrongly charged after
verification, Mistakes like this can occur now
and then but we must try to rectify them.

Next to the railways, this department
provides an essential servicc toa common
man. A ten paisa-post card can get you the
news of welfare of your kith and kin, however
distantly their place may be situated, I am
not denying the occurrence of mistakes here
and there  There may be some matters which
are beyond rectification but we must always
try to increase the efficiency of postal services
as much as possible. Theré¢ may be a few
cases where some erring official might have
accepted six hundred rupees as bribe and given
telephone connection. It should be our endea-
vour to check such instances, I feel proud to
say that this is one department whete instances
of corruption are very fow, If you compare
the functioning of this department with any
other department of Government of India, 1
would give & very high rating to this depart-
ment in so far as its efficiency and functioning
are concerned. My feeling is that there may
be one case of cotruption or misappropriation
L':;&milm doalings. But far a few siray

we .
ey candot condemn the whole depart
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I would suggest that every district head-
quaters should be connected with the State
capital by telephone directly. Mot only that,
the classification of trunk telephone calls as
urgent or ordinary should be abolished, 1t
is my personal experience that [ could pot
talk on trunk tulephone to a person in Delhi
for three days from my place It is so because
priority calls take precedence over ordinary
call, I therefore suggest that this distinction
of urgent, immediate or ordinary calls should
be abolished. 1 would suggest to you to im
crease the efficiency of telephone departmeat
so that everybody can take advantage of the
trunk telebhone service without any delay. 1
suggest that the Government should increase
the network of telephone exchanges in the
country and win the appreciation and good-
will of the people.

Shri Bahuguna is a very efficient Minister
and js a very efficient party leader. Iwonld
conclude my speech by submitting that 1
would reserve my congratulations to the Minis-
ter till next year when he would come before
this House after doing a good job In this
department for a year.

SHRI SHANKARRAO SAVANT (Kolaba):
Madam, the Posts and Telegraphs Department
is the only Department which approaches
pratically every house in the couatry. It
had a good reputation in the past but, some-
how or other, it has fallen into disrepute
during recent days.

Now, 1 have got one personal experience,
I come from Mahad in Kolaba District. At
our place in Mahad, for nearly 22 days ina
month, the telegraph and telephone lines go
out of order and even when we make com-
plaints, they are not attended to, Similarly,
what we find is that persons in Bombay who
apply for telephone connections, have to wait
for as much as two ot three years to get &
connection, ‘These state of affairs must go
and since the telephone and telegraphs are the
harbingers of a new age, we must see that all
those who pay for it, get the services at the
earliost.

Secondly, 1 have to make a special com-
plaint about my constituency, In Kolaba
District, as I stated, there are otcasions for
the telephone lines going out of order. Then,
out Kolaba District is not joined by telephone
cither to Setwra or Ramagiri disttict which
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are very near tous. If we have to makea
telephone call to Khed which is only 35 miles
awgy, we have to send it v/z Bombay, a dis-
tance of nearly 200 miles. 1If only there isa
link between Mahad and Khed, it can then
reach in 10 minutes, but, now it takes six
hours. All these complaints must be attended
to.

Thirdly, there is a complaint about the
rura! telegraph offices. Government have set
up Rural Telegraph Offices at roadside places.
Then, they charge the Panchayat Samitis some
amount of compensation if there is not suffi-
cient work. They say that the villagers should
pay forit. Sir, this, being a public utdity
service, the Government should not pass on
the loss on this account to the village bodies.
Once you give a Telcgraph office, then, suppo-
sing there is not enough work, there is mo
reason why you should ask the villagers or
the Gram Panchayats to pay compensation to
the Government. This compensation some-
times runs into hundreds of rupees. At least
in & soclalist society, this should not happen.
It may even run into thousands of rupees
That system must be immediately stopped.
This is & public wtility service. You may be
gaining in one place and losing in annther
place. On the whole whether you gain or
Jose, you have to sce the convenience of the
public. You should open new offices in the
rural areas without asking them to pay com-
pensation. To penalise the rural area is
absolutely unsocialistic. The Government s
a socialist Government and they should not
penalise rural areas. They say, if they open
pumber of offices, there will not be enough
work threughout the year. But this is no
excuse,

Thercfore, my request to the new Minister
in charge is this, This question of getting
penalty or compensation as they call it from
villagers or village panchayats must be stopped
immediately,

Direct dialling shouid be introduced bet-
ween capitals of States and capitals of districts,
At present we have direct dialling from
Pombay t0 Réona. We should have such
direct dialling between capitals of States and
capitals of districts and that will give better
inoome 10 the depastment, I there are § calls
ynder the presant svatem if you introduce
direot dielling there will be 50 calis, 10 times
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more. 1 means neore miotey and beiter
service. So, direct dialling should he intro-
duced wherever possible.

With these words I support the demaad
for this Ministry. I fervently request the
Minister in charge that he should look into
the grievances from the rural areas and try to
rcmove those grievances which have been
ventilated in this august House. Thank you,

st W w4 (wTENS) : ATAAT,
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16 hrs.

SHRI H. N. BAHUGUNA :
Chaicman, I am beholden to the House and
Hon'ble Members who have taken keen
interest in the debate and given me suggestions
sbout the Ministry of Comnumications and
the working of P & T Department. I am
also grateful to those who have waited here
to keep the quorum on so that Mr. Kaehwai
dots not radse the question of quorum and we
are able to disouss this demand,

Madam, this Department as has been
4aid is one of the most deeply concerned with
the: totility of our pepulition wnd even con-
epmed with the test of the world, It s one
of those Departments of Government of India
which comes in direct touch with the rémotest
vomter of the country and thersfors i ajlwrys
podar fest and toiad,
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a second federation and therofore we should
wind up that federation and therefore the
unity of the working class should be restored,
Experienced trade unionist like Mr. Banerjee
would sgree with me that if is not so easy to
do, to wind up that organisation and we have
in fact no capacity to wind up any organisa-
tion. Lot of bad blnod existed betwesen the
two federations and it was with great per-
suasion that two sat together with me to sort
out this problem of Trade Union unity. With
good-will on all hands and proper encourage-
ment by the other side in the right direction
it would be possible for us to establish once
more in the P& T a unued trade union
movement to which all of us look forwaid
with keen interest.

As far as I am concerned, 1 would treat
that event as a red letter day in my life, that
s if I could bring about that umity I will,
however, spare ne effort to such an end

One of our friends opposite said that I
went to Gol Dakkhana and found out some
letters undelivered, 1 do not know whether
he was praising me or complaining,

SHRI S M BANERJEE : Praising.

SHRI H N. BAHUGUNA : The hon
member, Shri Rattanlal Brahman, who spoke
in Nepalese was complaining that whereas I
found out that there were asrrcars and dak
had not been delivered, I did not bother to
see how many persons were absent on that
day. 1 must say with & fall semse of res-
ponsibility that the postal employees bave to
lcarn to be less absent, Absenteeism in the
postal department i§ one of our greatest
problems. 1 hepe the other side will, in
public interest, pull s weight with the
working class to realise that a duty donme 18
 prize i itself and that right fellows doty
Asfaras I am concerned, I, am with the
workérs for wll thelr rights, Sut i matters
like krranged leave and bolidiid in order 10
eare;a fittle mere owers 1o, e GRaot ke 4
lenfeat viey. This t» the oply Aepartment
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where oxsrtime meed oot be wmorked for ; itis
just eatnod, On the telegraph side, in mud
o what & telegraphist will get is 70 houcs
overtime but, if you ealculate the total work
ind the total paid for these bours, the two
will pot tally, Yet there is overtime. I
bave known about overtime for work done
beyond duty hours. But in the postal depart-
ment, this is a perpetual malady and most of
it is bacause there is a round-time arrangement
and things are managed. There is also some
responsibility resting on the workers in
bringing about normalcy in this regard. I
only hope that the other side will help us,
and everybody will help us, to instil in the
woiking force of the post and tckgraph
employees that sense of responsibility which
has been there in a great measure but which
has, of late, been corroded, specially during
the last three or four years for many reasons,
into which I need not go. Once we are able
to restore that confidence which existed
between the employces and the organisation,
that 15, the P& T Board, I hope it should
he possible for us to give more efficient service

to the people.

There have been complaints made about
our functioning and these can broadly be
divided 1nto three or four heads, One is that
we have not developed the entire country
evenly 1 matters of tele-commuaication,
Heie we a1e conditioned by the funds avail-
abic, the necessary cable and machine we
should have to carry the voice from one end
to the other, We have our Indian Telephone
Industries. 1 was happy to hear from my
friend who was a tele-communication engineer
that we have reached the 50,000 line capacity
on the cross bar exchange production. But
1 must warn him that we have not ; we have
not gone beyond the 40,000 line capacily so
tar, We should by now have 100,000 lines
every year ; but we have pot been able to do
it Consequently we do not have enough
cquipment 1o replace the outmoded equipment
'o bring about automatic exchanges and to
vk up the new Lines aad new places,

Sumilariy, the cable lias another very sad
story. The telescommunioation an:
has two suppliess : one s the Indlan Teio-
Phone Industries mad the other the Tele

Printer
Ukings, on the machise side.

ASADHA 8, 1893 (SAKA)
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factory dlso produced only 40 per cent of its
rated capacity, Instedd of hividg 100 yirds
uﬂelptewwrwmﬂi
109,000 lines exchnge equi ¢, 1 have
40000 lines  equipment. 'ﬁ:mrou, oy
performance could not bu

per cent, Moreover funds anllabh wlth us,
with all the imports done and all the other
sources tapped, are very meagre.

U456

iéa

A lot of complaints were made about the
working of telephones. But we have to se¢
under what circumstances we are working.
Iinvite the Members of Parliamment to be
good enough to visit the Delhi exchange in
groups of five or seven ; we should very much
welcome them and make arrangements (o take
you around and see things for thernsolves,
It is a very difficult job that the girls handle.
All of them sit close by each other and a lot
of howling noise is on and they are disturbed
and it is not easy to work. But they are
doing their work there because our present
accommodation is not in keeping with our
needs ; it is not enough We are having &
new building and I am sure that when we go
over to that building it should be easier for us
to manage things. This has been done over
the last few years byt the development has
not been adequate on the building side to
meet our requirements, So far as the
workers’ quarters are concerned, I plead guilty
to the charge that we have not done our duty
and 1t is my feeling that the postal department
could have done something mote for the
employees, in the shape of more quarters,
which we have not been able to do, but which,
I assure thuis House, will be our effort fo do
now, with greater speed than bahre

It is truc that on the tele-tommuttications
side a line is down for seven days. What is
the situation? We have gither overhead
wires or coaxial cables or microwave. About
overhead wire, 1 am sorry to say that my owa
State, U. P, leads in the theft of copper wire ;
Bihar is second only, Thicves have oa their
priocity list our wires as their frst priority
and for processionists telephone wins
post offices are the first charge of their
Wae are slways open to this situation,
phone wires ate cut, Post offices are
One suggestion was %0 chauge from
alumioiom, It is easily aaid.
alumininm 7 1 am s purchaser 3,
Genetal of Supplies and Disposals

£
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prd of yluminium wire, We go through him
the market, Whéceas the Electricity Boards
{ States purchase a lot of aluminium wire
rect from the macket at & much higher price
than wo can do. We are on the rated list
lhe:;gk & rate oobtract between the
the user and we havg to go
through that process. 1 explained how the
State clectricity boards are able to get ACSR
while I do oot get. Now, [ have substituted
fron wire.

SHRID. D DESAI:
do ypy require ?

How much wire

SHRI H. N. BAHUGUNA : If my
friepd can give me at the rates approved by
the DGSD we can talk that over tomorrow
and we can purchase for Rs. 100,000 or
R4. 200,000, as he likes. It can be done as
edrly as he likes. Iam a purchaser,

Now, so far as that particular story is
concerned, I will give an example. Hapur
w0 Butmdal-.\,ahr overhead line was cut down ;
we bad no wire and so we put the steel wire.
The conductivity of steel wire is the lowest.
It hardly works. It i1s there because nothing
else is available. (/mterruption) There-
fore, I must tell you and own before
you--1I do not want to misiead the House by
saying that we can manage things 1n a nuce
manner—~that as long as these thefis occur,
as jong as the open wire system is there, as
long as we do npt convert the open wire nto

) und cable, as long as we do not have
& proper micrg-wave system, as long as we do
Dot produce these things in this country on a

which would be commensurate with the
needs of this country, we are going to be in
great trouble about this whole matter.
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us for nefficiency. Bot you will give
cpddit on the score thit the statly
totaily differdtit and are not as poor
pointed out. ' Agam

i
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it is bebind in this particular thing al. But
1 must congratulate the people of e Stite
of Tamil Nadu for being very much akert
everything including payment of rettals,

in Uttar Pradesh there ilso are lagging’ be
very much. Bihar does ot Teave us alone
it conitinues to follow us ! f

EEx

..

My point 1s, the Statc of Tami} Nadu is
the one State where efficiency is the highest ;
the work-days lost are the least, bocause they
produce the type of workers, they have that
type of society which is disciplined, which
looks to the national interests and works from
that perspective. Therefore, we have a very
nice working force there. In any case, so far
as the other aspects are concerned, I have
been told that I have stopped giving you the
phonogiam paper, that is which 1s a confir-
matory copy of the phonogram It costs 86
paise, and it was going to give a lot of losses
On the one hand, 1 am advised that I must
stop my losses On the other hand T am being
told that I must give you those copres Well,
I am prepared to give you the copies, but
ope thing 15 1o be assured. Now, 86 paisc
1s the cost of giving you one copy 1 am
prepared to give 1t at 80 paise 1 will lose only
six paise. If the House will permit me, I can
do that. But that will make it from 40 to 80 ,
twice We are presently paying only 40 paise
The losses are already very high You are
asking m¢ fo be commercial, to look after
the business interests, on the one hand, in the
proper way On the other hand, you cannot
ask me to be as spendthrift or be as gxpensivt
as anybody would hike me io be.

SHRI S. M. BANERJEE : Can you
assure us that tho telegrams will be sont
time at least ?

SHRI H. N. BAHUGUNA '@ Mr
Banerjee will be helping me a great deal m
having these telegrams sent. 1 do not know
how much influehce he carries’ with the
telegraphists, because that is part of the union
which his friends do wot control. Therefore,
he may not have that much influence there
However, as an old friend of mine—swe hﬂf
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Banerjos baye been together for » long 1 have beent toid that I do not look after
e, ‘ ”kv&ﬁu %«mum my business well. If you'waat '?.32 to increass

not twit each other. (Mterryptioh)*

Now, I have already told you that there
have besn 24,000 cases of theft of oux lines.
That is our greafest difficully, Thea, I would
like ' tell you that our factoriesare not
producing as much as they can, But what
happens ? I do not get sieél. The Joint Plant
Commmitice says s0 much of steel will be given
to you, but steel is not {here. I am not
complaining against anybody. But as things
are, there is the shortage of raw material
especially on the steel side, and there are idle
hours and low production. Therefore, my
factories do not produce alt that they can,
So far as the ITI is concerned, we are looking
seriously into why the BTM agreement and
collaboration terms have not succeeded in
becoming effective So far as the shortage of
production there is concerned, it is onder
teview and we hope we should be able to
make up for that leeway and try to build our
whole machinery in such a manner so that
we can reach the rated capacity.

SHRI R. V. BADE . What about Madhya
Madesh ?

SHRI H. N BAHUGUNA : It comes
fourth in the matter of theft of wires ! The
pending hst there 1s very small compared to
other States. In all places, we aie trying to
change them into automatic exchanges. For
that, buldings have to be constructed and so
on I am afraid that before the and of the
fourth plan, we would not be able to achieve
that pace of development which the country
expects of us,

Regurding the Telephono  Advisery
Committee, |1 want to introduce a system
whereby the advisory function will be
available to the department at all levels, I
want to agsociate the trade unions also with
these advisory committees, so that they can
hear the criticlsm of the public directly and
take note of it.

SHRI R. N, SHARMA (Dhan 1
bope they will react. hepad

SHRI H.N. BAHUGUNA : They are
also human beings and they wiil react,

1 have beett told that T do mbt care about
Tural nreqs, Tie nombér of post offices in

Tural archy (n 147 92116, ' 1971, it h
1105.43’.’ “ m Iz;! w

the prices of postcards and inland letters. I
would be the happiest to do s0. We have
irled to avoid it in spite of great need for
money, especially in view of the influx of
Bangliadesh refugecs.

ot g wx wOAT : A qET Iy §,
39 w1 ¥9 & Gforg

SHRI H. N, BAHUGUNA ;: It will not
be possible to reduce the existing prices in
any manner, because the wages, salaries and
handling charges are so high. A post card
costs us 20'3 paise against a revenue of 10
paise. An inland letter costs us 21,48 paise
against 15 paise. A Registered newspaper
costs us 29.90 paise against a revenne of 330
paise. A printed book costs us 32.39 paise
against a revenue of 1580, A money order
costs us 136.94 patse, but we get back ounly
114.70 paise, Telephone is the only thing
which makes up the losses and is helping the
department to show a small surplus of Rs. 9
crores, which also may be eaten up because of
the Pay Commission’s recommendations and
so many other demands made by the
employees. Operational costs and cost of all
stationery such as paper are going up. Ido
not know how much surplus will, really
remain at the end of the year. We will however,
try to bring 1n as much efficiency and economy
as possible,

Though 1 have not been able o deal with
every point raised, I bave taken the general
advice of the House for more efficiency and
economy and better service to the peopls. An
hon. member said, some post office was closed
for politcal reasons. We have no such
complaint oa record. If a complaint is made,
Ishall certainly get it examined imparyially,
There should be no political consideration, at
all ip the matter of opening or closulg of post
offices, so long as this Government under the
loadership of Shrimati Indira Gandbi is bere
to lead this couatry. We do not have anything
of that type. These are small mercies and if
wo depend on these small for mercies ouy.
political power then God alone help us.

My friends from Assam and Mr. Banerjos
from U. P. talked about commemorative stampa;
Oar capacity 1o issue conimembrative ' stavaps

. B‘MU“M of Musik prae
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print. Ia this year they have alteady 26 stamps
width were comtoltited much earfer than the
phitoral elections came and I do not think we
c4t add to that Ist. Theréfore, with grest
reluctance I said ‘no’ to my Governor in U.P.
snd other friznds about the great poet and
lnder Shei A. P. Sen about whose stamp
Mr, Baperjee referred to. It would be a great
matter of satisfaction i I could do it. Some
friends have also said about Tipu Sultan,
Sheitkh Mujibar Rehman, elc. All these
commemorstive stamps are good, Hut may |
suggest one thing and I would seek the advice
of tha House on that and that of the Philatelic
Advisory Committee. Wo should lke to
project India more than Indiass through our
commemorative stamps. 1f we could project
Iudia theough those stamps it would be very
much better. 1 do not say forget our old great
men. Butit looks to me balance has been
in favour of men than India. If we could
project India—flawers, fauna, geographical
beauties, cultural aspects, folk dances—through
our commemorative stamps that would be a
much better thing, I am committing this
matter (o Philatelic Commultee for its conside-
tatjon and advice. I will refer all these
suggestions onceagain to the Pulatelic
Committee but I am not sure if Nasik Press
will be able to do this because its capacity s
litnited.
4

The last thing that I should Dike to say is
that the postal employees have responded to
me so far very very well. I invited them.
They tame togather and I oxpeot some results
will come and unity will come to them. Mr.
Banerjes was refecring about the 1962 strike
asd its punishment. I may assure him that
one of the first things that I did on joining
the offics was to order that no charge-sheet
and explanation with reference to 1968 strike

ate - pemding--all thess persons, excepting &
f&w, dte back bn thoir jobm. This s & strange
plisnodioncn. As a trade-uniouist—spedking
for mysell -6t committing the Government ' [
cannot possivly do it because this has to be
st by the other Misistry, Omee I bave
takeony thews in service it would look 0dd fo
Md’ h"n-!h”‘
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wolidion, We arg oy it wud “T,fmﬂi
trust mo with the Jab sd far as it goes eud we
will do our very best.

The sstond thing T did on jolnidg wWas
about 'the schediled castes and scheduiéd
tribes. We have ordered s speclal récruitment
to fill up all the backlog vacancies. ’

There are & lot of vacancles of Scheduled
Castes aod Schedufed Tribes which Have not
been filled up all these years and there is a
backlog. After every tliree years they are gone.
I have said that all the backlog be completed
within six months. Orders have already been
issued and special recruitment for Scheduled
Castes and Scheduled Tribes will be donc
Where a Scheduled Tribe candidate Is not
available, that vacancy will be passed over
to the Scheduled Castes or where a Scheduled
Caste candidate is not available, the vacancy
will go to the Scheduled Tribes if they are in
2 majority.

About my hon friend’s suggestion about
the extra-departmental employees and giving
the Scheduled Castes a major hand in them,
we will certainly keep that in mwnd, consider
that aspect and try to give them, if not more,
at least their quota on the reservation pattern
in that also.

SHRI M. SATYANARAYAN RAOQ :
What about the complaint of the Chief
Minister of Andhra ?

SHRI H. N. BAHUGUNA ; [ bave
already said that there are a lot of deficiencies
in this department. I am not one of thost who
will say that the Chief Minister of Andhra was
not right when he made that complaint, We are
trying to do the job. We are trying lo rémove the
difficulties. But the diffizulties are many The
difficulty is of space; of late running of trains,
of latc going of & plane Por six months the
Indian Airlines was in trouble ; so, we were
in trouble because our dak used to be taken
by them. if Upper India Bxptess comes 1
hours late, my dak from Calcutta is one day
lasg, in Delhi. If o train js Jate, I am Iate. Yel
I have 5o handin rupning the irains. Lal¢
running of trains is not a8 pew thing toﬂ:::
i thas



2 Dy GoMin.of,

Minister. ¥ am more then sure that my
m-, Shet! Niskmastbutys, s dong the
4 thethistier.

' SHRY BIRENDER SINGH RAO : If
telophonie bills could be sent by registered
post to subscribers and a recelpt obtained, as
10 dome’ in thie case of electricity bills and
other importanit bills, a lot of inconvenience

will be saved and there will be no disconnec-
tions of telephones in & wrong gianmer.

SHRI H.N. RAHUGUNA : I would
keep in mind the suggestion of my hon. friend.
1 cannot right away say whether we can do
it or not, We #f}l see and do whatever is
possible.

SHRI S. M. BANERJEE :
least by registered post,

Send  him at

SHRI H. N. BAHUGUNA : Shri Banerjee
was worried about the STD., A lot of
mechanism  and capital investment will be
needed to do what he wants to do. Let us
start with the STD and wry to tell our
fuiends to be kind to us and not to misuse it
when they are our guests, 1 know, they
doit They have done it to me and they
will do 1t to any Member of Parliament.
When the constituents come, they are bound
0 use it,

We arc dealing with more than 500,000
workers, It Is a labour-intensive department.
The trade uniom movement in this field is
the oldest. So far there was an equation
of fear between the unmion and the officers
of the department. The officers feared the
unwons, 1 hate fear. I told my colleagues
in the departmeat that they need not have
any fear, They should have awe, reverence,
fespect for the umions and trade uniomism
for that is an integral part of our demoeratic
functioning. We will mever penslise or
victmise any trade usion worker. But I have
lold them that thore showld be no element
of fear in dealing effectively with matters
connected with disipline and efficient fumc.
lioning of the department. 1 am happy that
both the foderations have also joindly agreed
‘hhaf inefficiency and indhciplive cannot be
l‘“‘ﬂ bohind the garb of itrde whionism.

have, every hope that we will
Ewowm and ‘'when we come
*ore this wogwss Houes and you aext fhme
il be my eadeavous, to-eomy with a

ASADHA &, 1893 (FAKL)

Communlc ationg 254

betier shape and & better face, though the
task is stopendous. In that I solicit the
caoperation of the whols House,

With these words, 1 beg of the House
to #ceepl the Démands,

oft gen w wouw : wft e
¥ g oagt ¥ @ ersA R}, Aww R
arq A § )

SHRI H. N. BAHUGUNA : If I were
to speak on every individual question that'
was raised, I will require at least 2§ hours,
But I can assure him that in Bhopal, the
automatic exchange is coming very sood. We
are already building it up there. :The
machines are being made available and Bhopal,
as soon as, these automotic machines are
installed, will have the S.T.D

SHRI
(Rampur) :

ZULFIQUAR ALI KHAN
But it should be air-conditipned.

SHRI H. N. BAHUGUNA : Yes. In
Rampur, it is not air-conditioned. Therefore,
Nawabzada is right,

MR. CHAIRMAN : Now I put ail the
cut motions together to the vote of the
House.

All the cut motivns were put and negatived
MR, CHAIRMAN : The question is ;

‘ That the respective sums not exceeding
the smounts shown in the fourth column
of the order paper including the sums
aiready voted ‘on account’ for the relevant
services be granted to the President
to defray the charges which wifl come
in course of payment during the year
ending the 31st day of March, 1972,
in respect of Demands Nos. 90, 94 and
143 relating to the Ministry of Com.
mupications.”

The motion was adopted

I}

! MR. CHATRMAN : Ttie question js ;

“That the respective fums, Dot exceeding
thé amoonty shown n the fourth colymg
of rhe' orfer paper be grasted 1o ihe
President /o complele the M0 aethmrv
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[Myr. Chiirma) “Shat a sum opt eneseding: Re, 1,15/64,000
to defray the charges that, will come including the sums slready. yotsd ‘on

in course of payment during the yeat
eoding the 3ist day of March, 1972,
In respect of the heeds of demands
entered in the second column thercof
agaigst Demands Nos, 91, 92, 93 and
144 relating to the Ministry of Communi-
éatfons.”

The motion was adopted

—

16 39 hrs,
CONVICTION OF MEMBER

MR, CHAIRMAN : 1 have to inform
the House that the Speaker has reocived
the following communication dated 28th June,
1971, from the Special Railway Magistrate
and Magistrate First Claas, Bhopal :—

“l have the homour to inform you
that Shri B, S. Chowhan, Member,
Lok Sabha, was tried at Bhopal before me
on charges under Sections 120 and 128,
Indian Railways Act. On the 28th June,
1971, afier a trial lasting for one day,
1 found him guilty of above offences
and sentenced him to imprisonment
for one duy.”

16,40 hrs.

DEMANDS FOR GRANTS, 1971-72—Contd.
MINISTRY OF LABOUR AND
REHABILITATION

MR. CHAIRMAN : The House will
now take up discussion and voting on Demand
Nos. 63 to 67 and 132 rolating to the
Ministry of Labour and Rehabi'itation for
which 7 hours have been allotted.

Hon. Members present in the House
who are desirous of moving their cut motions
may stod slips to the Tabk within
15 minutes indicating the serial numbers of
the cut motions they would like to move.

SHRI 5. M. BANERJEE (Kaopur) ;: You

sald, “Labopr and Rehabilitation”. Has
“W"hﬁhmlmﬁ?

vp NO. 63—Minis
Dﬁ»ﬁm AND lgmmlfn:#&ﬂ

MR, CHATRMAN : Motion moved :

account’ for the relevant services be
granted to the Presidont defray the
charges which will come ?:: course of
mmnd. - ;' dminf IIzl:e!mu' - the 31st

y arch, 1972, in respect of *Ministry
of Labour and Rehabilitation'.”

DeMaND No, §4—DIRECTOR GENERAL,
MINES SAFEYY

MR. CHATRMAN Motion moved :

“That a sum not exceeding Rs. 41,89,000
be granted to the President 10 complete
the sum necessary to defray the charges
which will come in course o payment
during the year ending the 3lst day of
March, 1972, in respect of ‘Director
General, Mines Safety’,”

DEMAND NO. 6 "~ LABOUR AND
EMPLOYMENT

MR. CHAIRMAN Motion moved :

“That a sum not exceeding Rs 17,01,73,000
be granted to the President o complete
the sum necessary to defray the charges
which will come in course of payment
during the year ending the 3lst day of
March, 1972, in respect of ‘Labour and
Employment'.”

DEMAND No. 66-~EXPENDITURE ON
DIsPLACED PeRSONS

MR. CHAIRMAN : Motion moved ;

“That a sum not exceeding Rs.
37,6497,000 be granted to the President
te compiete the sum necessary to defray
the charges which will come in course
of payment during the yesr ending the
31st day of March, 1979 in rospect of
‘Expenditure on Displaced Persons'.”

DEMAND, !flo. 67-Orauext  REVENUE
EXPeyDITURE OF THB MINISTRY OF
LADOUR AND REHABILITATION

MR. CHATRMAN : Motion moved :



